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[Mr, Speaker.]
siraightway proceed with the ques-
tions.

Some hon, Members: No, no;
1l the Members have got them.

Mr, Speaker: Then, they have 1.0.
wait.

not
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Mr. Bpeaker: We will take

tomorrow. Shri P. S. Naskar.
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it up

12,16 hrs,

STATEMENT RE: CORRECTION OF
ANSWERS TO STARRED QUES-
TIONS NOS. 122 AND 566

ARREST OF A KANPUR INDUSTRIALIST

The Deputy Minister in the Minis-
iry of Home Aflairs (Shri P. 8, Nas-
kar): It is regretted that there was
a slight inaccuracy in the reply given
to a supplementary question on Star-
red Question No. 122 on 10-11-1965, as
also in the reply to a similar supple-
mentary question on Starred Question
No, 566 on 1-12-1865. It was stated
in reply to the two supplementaries
that the Kanpur trader who was arres.
ted by the Police in connection with
allegations relating to despatch of iron
sheets from Kanpur to Naroda, was
under custody, for “two months” and
“about a month” respectively before
he was, granted bail by the court. The
correct position ig that he was under
custody for two days before he was
granted bail by the competent court.

16.17 hrs.
JUDQES (INQUIRY) BILL

EXTENSION OF TIME FOR PRESENTATION
or Rerort or JoiNT CoMMITTIE

Shri 8. V. Krisknamoorthy
(Shimoga): I move:

“That the time appointed for
the presentation of the Report of
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the Joint Committee on the Bill
to regulate the procedure for the
investigation and proof of the
misbehaviour or incapacity of a
Judge of the Supreme Court or
of a High Court and for the pre-
sentation of an address by Parlia-
ment to the President, be extend-
ed up to the 31st March 1966."

Mr. Speaker:

“That the time appointed for
the presentation of the Report of
the Joint Committee on the Bill
to regulate the procedure for the
investigation and proof of the
misbehaviour or incapacity of a
Judge of the Supreme Court or
of a High Court and for the pre-
sentation of an address by Parlia-
ment to the President, be extend-
ed up to the 3ist March, 1966."

The motion was adopted,

The question is:

12,18 hus,
MOTION ON THE FRESIDENT'S
ADDRESS—contd.

Mr. Speaker: Shrimati
kanthamma. ...

Shri A. P. Sharma (Buxar): Sir, ...

Lakshmi-

Mr. Speaker: Is
kanthamma?

she Lakshmi-

Shri Hari Vishnu Kamath (Hos-
nangabad): Is he Lakshmikanthamma?

Mr. Speaker: Then, I would not

say ‘he' but ‘'she' . . . (Interruption).
1 have called Shrimati Lakshmi-
wanthamma.

fhri A. P. Sharma: [ want to raise
a point of order under Rule 352. In
regard to this Motion of Thanks on
the President's Address, a ruling was
given by the Deputy Speaker yester-
day. 1 want to raise that point.

Mr. Speaker: That cannot be raised
now. If a ruling has been given
already, I cannot towsh it.
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Shri A. P, Sharma: I want to raise
a point of order under Rule 352

Mr. Speaker: No. He can write
to me and then 1 will consider.

Shri A. P. Sharma:
ruling was given. ...

Mr. Speaker: 1| t id
that ruling now.

Yesterday, the

Shri A, P. Sharma: It is regarding

hiand

this very t, the dis i on
the President's Address.

Mr. Speaker: Maybe. But that
cannot be discussed again.

Shri A, P. Sharma: I am raising

this point regarding the Rule 382 it-
self and not ageinst the ruling. May
I resd it?

Mr. Speaker: Order, order. qg#T
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Shrimati Lakshmikanthamma
(Khammam): Mr. Speaker, Sir, yes-
terday, 1 was saying that the distrl-
bution of foodgrains should not be
treated merely as a tentative measure
in times of crisis but that it should
be organised on a permanent basis.
This should be undertaken by the
Food Corporation or some agency of
the Government and that there
should be no relaxation after the
crisis is over.

The recent experience shows that
the cultivator as such js nol opposed
to the procurement by governmental
agencies. What he is afraid of is the
time and difficulties involved in the
selling of his stock and getting the
ful] sale amount which actually gets
half by fhe time it reaches his hand.
For instapce, the Food Corporation
of India undertakes to recelve the
delivery of the produce at the village

. against cash payments on the spot at

the reasonable price. The cultivator
will be too ghad to sell his produce to
the Government and there will be no
difficulty. I am sure, in the years to
come, the modus operandi of the
Food Corporation of India will be
perfected so as lo obviate the culti-
vators' difficulties. Omce this confi-
dence is created in the minds of the
cultivators, the problem will become
easier. Also the processing and
godown capacity at the government's
disposal at present is very limited
and I hope, in the coming few years,
it will be expanded rapidly to suit
the country's requirements.

There seems to be a growing
demand on fhe part of some people
for the abolition of food zones. We
have been seeing the discussions and
debate in this respect. On the face
of it, js & counsel of despair, Far
from solving the food problem, I feel
that it will only sggravate the situa-
tion and the conditlons of scarcity
will be spreading throughout the
country. It is not a question of
deficit State or surplus State. This
problem has to be seen keeping In
view the country as a whole. Maybe,
Mr. Ranga may not agree with me;
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[Shrimati Lakshmikanthamma,]

he has his own views; he believes in
free trade whereas we have our own
views in this regard. I am not speak-
ing as one coming from a surplus
State, The whole thing is that it is
not a question that only a deficit
State should take up the case of abo-
lition of zones or that a surplus
State should ask for the retention of
it. The whole thing has to be view-
ed from the point of view of a
national plan for the future.

Food should be sent only on govern-
ment to government basis and syste-

matic stepg already taken to bring
about order and regulation in the
matter of food supplies should not

be nullified by recourse to free trade
and cut-throat competition. It should
be possible to impose greater economy
and sacrifice on the surplus States. I
am sure the Government of India will
be able to convince the surplus States
to give more, in the interest of the
country, for the deficit States.

Shri N, Sreekantan Nair (Quilon):
Convince or command?

Shrimati Lakshmikanthamma: Since
ours is a democracy, we believe more
in convincing rather than in command-
ing and the response to that has al-
ways been good.

It is heartening to note in  this
respect that the Food Minister iy try-
ing his best to see that the production
potential improves in a  variety of
ways. The input capacity has to be
multiplied at the earliest and what-
ever stepg are needed have to be taken
despite subjective reactions on the part
of some objectors. Food knows no
politics and the belly has no particular
ideology,

Regarding fertilisers, there have
been some sincere doubts in the minds
of u‘le people. The Food Minister
should make it a point to see that
these doubts are dispelled. We know
the importance of fertilisers. If, ins-
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tead of importing foodgrains, we can
import fertilisers, it wil] save foreign
exchange to a great extent, but if we
have gur own fertiliser plants rather
than importing fertilisers, it will save
much more foreign exchange. Since
the socialist countrics are themselves
not in a position to give ug this faci-
lity, I do not think that there is any-
thing wrong in trying to accommodate
some others to come and participate
in this. 1 think it should not be diffi-
cult for the Minister for Agriculture
to convince his collegues on this mat-
ter. In regard to the building up of
the irrigation potential, the advantage
of larger investments op irrigation
projecls in States like Andhra Pradesh
should be considered on & priority
basis; I do not say that those in other
States should not be considered, but
wherever these big projects are there,
we should endeavour to complete
them as soon as possible. Shri Lal
Bahadur Shastri had visited Nagar-
junasagar on the 12th December, 1885
and therg hg had said that he wanted
the early completion of the Nagar-
junasagar project. The details of his
speech have appeared in the papers,
but due to want of time I am not
quoting those observations in details
here. I would merely point out that
it was his promise that we should
complete these projects from the point
of view of greater food production.
I would urge the Planning Minister
who is here to see that our effort
should be to have early completion of
such big projects in whichever State
they may be located, from the point
of wview of greater food production
in the country.

Ratioming has become & necessary
evi] for us. There is no escape from it;
but with zeal and determination, the
attendant evils could be minimised.
This should not be treated as g tem-
porary measure, but it should be
organised on & permanent basis. Ra-
tioning should be made an integral
part of the food plan and it should be
organised on & systematic and long-
term basis. A vigorous drive to un-
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earth the ghost ration cards and to
prevent hoarding should find an im-
portant place in the plan of rationing.

Regarding administrative reforms,
the sooner we are able to do some-
thing in this direction, the better it
would be from the point of wview of
development and the implemention of
our plans.

Now, I would like to say something
about my own State and my own
constituency. Yesterday, some hon.
Members had referred to the decision
on the fifth steel plant. We were for-
tunate that on 11th and 12th Decem-
ber, 1965, Shri Lal Bahadur Shastri
had wvisited Hyderabad, Visakhapat-
nam, Nagarjunasagar and other places.
Here is a report in The Hindu, dated
the 13th December, about what Prime

Minister Lal Bahadur SBhastri - had
said at that time:

“Decision soon on Fifth Steel
plant:

“The Union Government would
not delay taking a decision in re-
gard to the location of the fifth
steel plant”, sald Prime Minister
Lal Bahadur Shastri, adderssing a
meeting at Visakhapatnam. *“TIt
is obvious that if a committee ap=
pointed by the Government
makes a recommendation, it s
not easy for the Government to
go against it.".

I do not think that I should say
anything more. You can understand
the implication of it. This was the
promise made and the hope created
by Shri Lal Bahadur Shastri in the
mindg of the people of Andhra Pra-
desh. After having created such
hopes, I hope Government would not
go back on it; I would submit that it
{s the duty of Government to stand
by what Shri Lal Bahadur Shastri
had sald and take a decislon soon on
this matter. I would request the
Planning Minister also, who is here,
to give his attention tp this matter.
Of course, I can understand his diffi-
culties; there may be difficulties in the
way of accommodating more in the
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Fourth Plan. Whatever that may be,
a decision to this effect has to be
taken. The implementation may take
some time and may involve a little
delay, but 1 feel that Government
must honour the words of Shri Lal
Bahadur Shustrj and take a decision
Lo this effect immediately.

Now, I would like to say something
about my own constituency. The
Kothagudem coal mines are situated
in my constituency. The Third Plan
allotment for the collleries was Rs. 20
crores, put of which only Rs. 12 crores
have been given so far. Now that
the thermal power station has also
been completed, and the first phase of
it would be over by March this year
and it will start generation in June,
It will require more and more of this
coal . . .

Mr. Speaker: The hon. Member
should try to conclude now.

Shrimat! Lakshmikanthamma:
Yesterday, the trend of my speech
had been broken . . .

Mr. Speaker: It was in her own
interest to conclude soon, because
her throat was showing signs of
strain,

Shrimati Lakshmikanthamma: That
was because 1 was hurrying through
with my speech in view of the limited
time. Only Rs. 12 crores have been
allotted go far. We require an addi-
tional sum of about Rs. 4 to 5 crores
so that the coal could be supplied to
the thermal power station which could
go into generation.

So I request the Planning Minister
—it is my good fortune that he is
present in the House just at this mo-
ment—to see to it that this extra
amount js made available for the ex-
pansion of the Kothagudam colliery.

One word about the DIR. T will be
failing in my duty if I do not volce
my feelings on this matter. Yester-
day, from this side of the House as
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[Bhrimati I..a.kshr-nikenthammn.]

President's

well as from the other, Members in-
cluding Shri A. K. Sen spoke sbout
revoking the DIR and relaxing the
restrictions. 1 am fully convinced in
my mind that we should give com-
plete freedom to individuals to go
about. But one has also to take ac-
count of the difficulties. Coming
from a constituency which is affected
by this and knowing the difficulties of
my people, I have to say that even
today the activities of the Left Com-
munists are so pronounced that they
have been burning foodcrops. In one
village by name Kokanapally, they
burnt 100 quintals of paddy. They
were threatening to kill any person
who came to put off the fire. This is
the situation with which Government
has to contend. So any talk of relax-
ation or abolition of the DIR should
take into account this kind of situa-
tion prevailing in the country.

Shri Dinen Bhattacharya (Seram-
pore): She should be detained under
the DIR for giving such failse reports.

Shrimati Lakshmikanthamma: Talk-
ing about planning, I would like to
say that if there was a little defect in
our planning and in its implementa-
tion, it was not because of anything
attributable to socialism as such; it

was because of the insufficiency of the

socialist content in planning We
should, therefore, inject more socia-
list content into our planning and try
to se that the administration is tight-
ened up and reformed in order to
enable it to bear the burden, Thank
you.

Shrl Harl Vishnu Kamath: At a
time when millions of men, women
and children in our counfry afe on the
verge of starvation, when the plain-
tive cry for food is silenced with a

* bullet in the heart, when employment
oppotunities are rapidly shrinking,
when the goal of democratic socia-
lism is fast receding from view, when
the legitimate demand of the people
for the mevocation of the emergency
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powers is being mocked at—Govern-
ment is cocking a snook at the de-
mand for the revocation of the emer-
gency powers which are being mis-
used by the party in power, which
are steadily eroding the fundamental
rights and freedoms—when the Tash-
kent spirit is abroad for better or for
worse, when China is still menacingly
poised on our Himalayan frontiers,
the President has asked us to strive
for a better life for our people and
guide the nation with courage and
wisdom.

The food situation is truly appall-
ing, frightening, not merely disquiet-
ing. I remember the day when the
then Prime Minister, Shrij Jawaharlal
Nehru, standing there in 1951 proc-
laimed to the nation that in five years
India would not merely be self-
sufficient in food but would be able
to export food. But today, due to
the ineptitude, bungling and the dis-
honest policies of the Government,
India has been brought to this sorry,
humiliating pass when an abject ap-
peal for global charity has been made
by U Thant, Mr. Sen, Director General
of FAO, and the Pope. The food
situation has been so frightening that
in my State of Madhya Pradesh and
in Bengal, the police have opened fire
in many places and killed innocent
little youngsters. I demand that in all
these cases there should be a judicial
inquiry.

I venture to assert that the biggest
achievement of the Government in the
last ten years has beer this abysmal
failure of Government to provide food,
an adequate quantum of food, an ade-
quate ration of food, at controlled pri-
ces tp the people of our country. The
wide regional disparities in foodprices
coupled with differential per capita
quanta of food in the various States,
has highlighted the failure of the
Government to evolve a national food
policy. The President's Addresy be-
fore us is perhaps the last address for
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this Parliament wunless something
unforeseen happens. The Third Lok
Sabha will go down in history as a
unigue Isok Sabha in more senses
than one We have had unfortu-
nately two invasions, one by China
and the other by Pakistan. In res-
pect of China, the military debacle, in
the President's words, led to national
sorrow, shame and humiliation. In
{he second the Pakistani invasion, the
brief historic September-war, we
were able to retrive national honour
and prestige, in the President’s own
words again. We have had, again,
unfortunately three Prime Ministers
in the third Lok Sabha. Two yeara
8go, in the 1064 budget session we
had Jawaharlal Nehru; in the last ses-

PHALGUNA 4,

sion we had Lal Bahadur Shastri and

this year we are having a worthy
daughter of a worthy father. A
strange, tragi-dramatic, quirk of Yate
in distant Tashkent has made Shri-
mati Indira Gandhi the Prime Minis-
ter of India, that is Bharat, that is
U.P., that is Allahabad, an eminent
position for which her most outstand-

ing qualification is her illustrious
paternity.

Shrimati Tarkeshwari Sinha
{Baorh}: Question a

Shri Hari Vishnu Kamath: I have
nu doubt that the Omnipotent and
Omniscient Creator has endowed her
with other qualities as well which
given an opportunity—and now that
opportunity has come her way—will
duly manifest themselves and enable
her to sally forth on her own and not
mercly as the daughter of Shri
Jawaharlal Nehru. I hope that in the
coming months she will neither be
deterred, nor frightened by the so-call-
ed i1l omens like the unfortunate tragic
air crash on Mont Blanc on the day
she took office when we lost a great
scientist, her right hand man so to
say Dr. Homi Bhabha nor by  the
earthquake on the 13th of February
on the morrow of the Jaipur session
and on the eve of the budget session,
and I hope that she will not be dis-
tracted either by the encomiums that
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are still being heaped upon her in one
form or another, What do you think
of this kind of encomium: “with all
the problems that India faces, India
has the most beautifu] Prime Minister
in the world At least every day the
papers will carry 1o us in the morning
a beautiful picture”. The author of
this is not my hon. friend Dr. Ram
Manohar Lohia, but the President
himself, Dr. Radhakrishnan d when
a great expounder of philosophy be-
stows such an encomjum it is quite
sufficient to turn any woman's head.

Mr. Speaker:
paper?

This was in some

Shri Hari Vishnu Kamath: 1 am
reading from the Statesman, Sunday
edition; it is ‘on record* . (Inter-
ription.) May ] suggest that this time
should not be debited to my account?

Shrimati Sharda Mukerjee: (Ratna-
giri): 1 do not know whether it is
actual or implied discourtesy. 1 do not
think that it befits the dignity of this
House and I think you should raise
objection, Sir. At least I am entitled
to raise this objection that it Is im-
lied discourtesy. Even if he reads it
out, the manner in which he has read
it out, 1 do not think, is complimen-
tary, Therefore, may I request yn to
ask the hon. Member not to induige
in this?

Shri Hari Vishnu Kamath: Who is
discourteous tg whom?

Mr. Speaker: There is one¢ thing
that 1 want tp point out, though I
might not agree with all that she has
said. It has been ruled here several
times that we should refrain from
referring to the size or the volume
of the persons who occupy certain
positions, but we should also refrain
from this encomium.

Shri Harl Vishnn Kamath:
not.

1 did

Mr. Speaker: Even if anybody else
has done it . . . g
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Shri Harl Vishnu Eamath: Tt is
not disparaging.

Shri Hem Barua (Gauhati); 1 I

call you a handsome man, would you
object Lo that?

Mr, Speaker: I would not, but if
there is an ygly man, should we refer
to him as a ugly man? Would it be
all right? That would not be goed.

Shri Harl Vishnu Kamath: The Pre-
sident sald. Otherwise . . .

Shri Indrajit Gupta (Calcutta
South West): You will recall that
once Mr. Kamath himself, quite right-
ly in my opinion, objected very vio-
lently to some personal remarks
which were made about his appear-
ance by some other Member.

Shri Harl Vishou Kamath: I did not
object. It was Mr. Swell why objec-
ted.

Mr. Speaker: I would certainly take
objection if somebody were to make
some remark about Mr, Kamath.

Shri Harl Vishou Kamath: [ have a
thicker skin fortunately.

Mr. Speaker: That is all right, but
sometimes I do not have the same
experience.

Shri Harl Vishnu Kamath: T bow ta
your experience and maturer judg-
ment. T do not know why Mrs.
Sharda Mukerjee so violently objec-
ted or gently protested.

1 wag trying to drive this point
home that the Prime Minister will
sally forth on her own and tackle the
tasks before her, because Man does
not live by beauty alone; nor is beau-
ty a recipe, an adequate ricipe, for
hunger in the belly, or for corruption
in the administration. History bears
wit~~=5 tn the fact that a little less
than twe centuries ago beauty did not
save A royal woman, A queen, from
the guillotine. And in our own day,
charm has not saved Madame Chiang
Kai-shek from being forced into exile.
I, therefure, urge the Prime Minister
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to go ahead with courage and faith,
with faith in God, in the people, in
herself, with sincerity of purpose and
vision, because where there is no
vision, people perish. The Prime Min-
ister is only one month old today, I
mean as Prime Minister. Her Govern-
ment was consitituted just a month
ago, and 1 find that in one in
one matter her Cabiet is on a
par with her predecessor’s Cabinet
—the number is exactly 53, The
total number of Cabinet Ministers,
Ministers of State and Deputy Minis-
ters comes to 53, that is equal to a
pack of cards plus the joker.

May I ask if it is a fact that one
of the new Deputy Ministers was in
detention in Jammu and Kashmir for
two years on a suspected charge of
antinational activities? I do not want
to mention the name, but I hope that
would be enquired into.

There are also two strangers in the
Cabinet, two houseless strangers who
are neither in this House nor in the
other one. I dn hope they will come
to this House, that very soon—and for
that I hope the emergency will be
lifted—there will be by-elections to
the Lok Sabha, and that the Prime
Minister herself will fight by-election
and come to the Lok Sabha as Prime
Minister and Leader of the House, and
displace Mr. Satya Narayan Sinha as
Leader of the House,

The biggest task that faces the
Prime Minister today, next to defence
preparedness,—now that the Tashe
kent spirit is abroad, perhaps it is
rendered easier a little—is the esta-
blishment of standards, norms and
values, in public life and in the admi-
nistration, eradication of corruption
and provision of an efficient, clean and
honest administration. I make bold
to say that the devaluation of values
is more calamitous than the devalua-
tion of currency, and I am sorry to
say that in this respect of norms,
values and standards, the Prime Minis-
ter has not begun well.

Recently, there was & conference of
Chief Ministers of States. At that
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conference, I understand that a dis-
graced former Chief Minister of
Orissa was a special invitee; he was
a special invitee to that conference,
the only outsider, a man who had not
taken the oath of secrecy or any other
.oath. He was present during the
proceedings apparently to guide or
advise the Prime Minister. I do not
know for what purpose.

We all know, the House knows, the
nation knows the CBI report which,
by your leave and your historical
ruling, I was enabled to place on the
Table of the House exactly a year
ago, last year. Apart from the CBI
report, there is also against Shri Biju
Patnaik—the Finance Minister made
a statement on this subject in the last
session—ar; enquiry which is in prog-
ress, about hig income-tax liability.
The CBI has done g clean, good job
this year in arresting the notorious
Walcott, the international gangster
and crook, and along with him some
of his aides and accomplices.

In this connection, you will recall

that it was Shri Biju Patnaik who
some time last year, with his own
bright scarchlight, enabled a plane

hovering over his bungalow somewhere
in Orissa, where he happened to be
at that time—a fortuitous coincidence

—to land, at the very time, at the
very spot. (Interruption),

Mr, Speaker: An enquiry is going
to be made.

8hri Harl Vishnu Kamath: There-
fore, I am only mentioning this faet,

Mr. Speaker: Walcott has been ar-
rested and these enquiries would be

made, and therefore, the conclusions
would be . . .

Shrl Hari Vishnu Kamath: [ am
not coming to any conclusion about
this. It was stated in Parliament; it
was brought up in the House,

Mr. Speaker: 1 know; there was
that statement; probably it was alleg-
ed here. (Interruption).
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Shri Hari Vishnu Eamath:
pened to be there at the time,

Mr, Speaker: Whether it was done
deliberately or it wag something else,
that would be a thing which would be
known after the enquiry; we should
not prejudge.

Shri Harl Vishnu Kamath: I am
only mentioning the facts; it was rais-
ed in the House. 1 am not levelling
any charge.

Mr. Speaker: By implication, charg-
es are levelled; and we should fot
prejudge it. Let us wait for some time.

Shri Harli Vishna Kamath: The
Home Minister made a statement in
the House on this matter and said an
enquiry was being made in this mat-
ter., That iz why I am referring to
this case, Otherwise I would not re-
fer to it, I am not going deeper into
it,

Shri Surendranath Dwivedy (Kend-
rapara): The facts are that this matter
was enquired into and they have said
there was no connection so far as Blju
Patnaik and Walcott are concerned.
But the further Yacts are avall-
able over which the people want
to agitate, ........ (Interruption).

Mr. Speaker: There are no further
facts. He is only referring to those that
are there.

Shri Harl Vishno Kamath: Along
with Walcott, some of his accomplices
have also been arrested, and their de-
predations in other parts of India are
not known; it will all be investigated
now. It appears, I am told, that
Walcott boasted that he cannot be
touched because he has been in touch,
in contact with, some highups, some-
where, Let us see what happens
after this enquiry,

The other episode which amused,
rather than amazed people, was the
gubernatorial gaffe of the former Gov-
ernor of Kerala, the gubernatorial
gaffe which was aggravated by jejune
exnlanations afterwards . . .

He hap-

An hon. Member: What i3 jejune?
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Shri Harl Vishnu Kamath; Look up
the dictionary, These evants have only
served to entertain the nation. But I
am sofry to say that instead of being
removed from the Governorship—
there is no provision, unfortunately,
for impeachment of Governors, in the
Constitution, though for the President,
there is, and I wish the Constitution
is amended for this purpose—instead
of impeaching and removing
him from Governorship, he has only
gone back and joined the TU.P.
mele, -,

Shri J, B. Kripalani (Amroha):
Jambaoree.

Shrl Hari Visnu Kamath:....Jam-
boree.

Mr. Speaker: I have no objection
to any particular word, but . . .

Shri Harl Vishnu Kamath: Mela and
jamboree are not unparliamentary--
scout jamboree, ste.

Mr. Speaker: What I wanted to say
was this. I have no objection to any
particular word, but the manner in
which that is being said is such that
it appears that we are taking this
whole thing very light-heartedly, Wwe
should not ridicule; that should not
be the attitude,

Shri Harl Vishnu Kamath: There is
a saying in English that ridicule can
kill. T am not deliberately ridiculing
him. Harsher things were said in the
papers. In Parliament, have we not
got the right to say things that are
stated in the papers? I am sure you
will agree that parliamentary rights
are much higher than those of the
papers, Of course I am not compar-
ing the papers and Parliament, I have
not gone beyond parliamentary limits,

This former Governor, I understand,
is now being brought in by the back-
door into the Planning Commission,
perhaps to fill the vacancy caused by
my former colleague in the PSP. This
former Governor by his reprehensive
behaviour has forfeited public confi-
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dence. Let Government beware, 1f
they dare to do anything like that,

will also foreit public fonfidence. I
will Jeave it at that,

I will come to the other act of the
Prime Minister goon after ghe assu-
med office. 1 am inclined to congra-
tulate the person who has been the
beneficiary of that act. It is some-
what strange that a Deputy Minister,
who was rightly promoted to Minister
of State, was by a Presidential Order
invested with certain additional
powers and functions, so as to make
him wvirtually a de factv Assistant
Prime Minister, not Deputy Prime
Minister. He has had not merely a
double promotion, but multiple pro-
motion, I have no doubt in my mind
that he has earned his promotion to
de facto Assistant Prime Ministership
by certain latent qualities of his which
are patent only to the Prime Minister.
Those talents are latent to us, but I
am sure they are patent to the Prime
Minister,

I come to another more serious mat-
ter—the way in which the foundations
of our democracy are insidiously being
undermined. We have saved our de-
mocracy from Pakistani invasion and
also from China. We will save it from
any aggressor from outside, But let it
not be said by posterity, by history,
that our leaders by their acts of folly
and shortsightedness undermined the
foundations of demo:racy, There are
two committees—the Cabinet Sub-
committee and the Parliamentary
Committee presided over by yourself
to consider the matier of the Punjabi
Suba and they are continuing their
labours, Latterly we hawe been told
that the Congress Working Committee
has also appointed a sub-committee to
go into this matter and I have it on
reliable authority that the Congress
members of the Parliamentary Com-
mittee are being summoned into the
presence of big leaders of the Cong-
ress Party . . .

Shri Tyagi (Dehra Dun):
party affair.

Shri Harl Vishnu Kamath: Parlia-
mentary Committee iz not a  party

Tt is &
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affair. I do not know what has hap-
pened to him since he resigned. 1
understand that the Congress mem-
bers of the Parliamentary Committee
are being summoned day in and day

out by the high-ups of
of the Congress Party and
gently  told, “Better try to pro-

crastinate and delay matters, so that
we can decide it first and then the
Parliamentary Committee will rubber-
stamp or okay whatever the Congress
Party has done”. I do not believe
when the SRC wus appointed, the
Congress Parly appointed a sub-com-
mittee trying to procrastinate matters
in this manner, But this is being done
here, 1 protest against this If this is
not nipped in the bud, I have no doubt
that matters will grow worse. 1 do
hope they will not, and the committee
wil] be able to function narmally with.-
out any interference from the parly
committee; and, you will ensure that
the party does not plave natlonal in-
terests below its own interesss,

The other matter I have in mind 18
abont the Vice-Chancellor of Kuru-
kshetra University. It has been raised
in the House. A Vice-Chancellor is
supposed to set an example to the
students: This Vice-Chancellor was
removed from the Madhya Pradesh
cadre of the TAS after an enquiry ins-
tituted and conducted by the Chairman
of the Madhva Pradesh Public Service
Commission, or the orders of the
President, but subsequently appoint-
ed as the Vice-Chancellor of Kuru-
kshetra University. This is being en-
quired into by the Chancellor of the
university. namely, the Governor of
Punjeb. T do not know why it is tak-
ing such a long time. Meanwhile, the
Vice-Chancellor, Dr, Bool Chand has,
1 am told. circulated a letter all over
the country to varinus prople and that
is worth reading. 1f vou get a copy
of it, you will ind what kind of man
he is. [ do not wish to go into further
details about thie matter.

With a view tn tighten up wend
streamline the administration, to see
that high standards are set up and to
provide a clean and efficient adminis-

2601 (Ai) L8—-T.
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tration, the Administrative Reforms
IZommission has been set up and the
Chairman and Members of the Com-
‘nission are anxious to start work.
3ut due to delays in certain quarters,
the Commission has not been able to
start work. We have conveyed to the
(overnment that we wunt to start
work next Tuesday, i.e. 1st March. I
o hope Government will enable us to
slart work as we intend to.

I do hope, therefore, that the new
Prime Minister will take into con-
sideration al] these mutters which
bedevil the administration which 1
have pointed out, end so act that
posterity will not doscribe her as
functioning merely us Indira in Blun-
derland.

There are some other matters which
ure also causing us grave anxiety,
The report of the Committee on Pub-
lic Undertaking bhws been placed
before the House. 32 undertakings
were examined by the committee, for
which the original estimate was
Rs, 500 crores and odd, but the fnal
estimate  has gone up to
Rs, 1,000 crores and there have been
no adequate returns on the Invest-
meni. There is w reference to that in
the President's Address. I hope they
will be geared up so that they may
give adequate returns and will not
continue to be a dismal failure as
they have been so far.

13 hrs,

Coming to the question of prohibi-
tion, I do hope that this expensive
farcical fraud of prohibition is well
on the way out. Take my poor Biate
of Madhva Pradesh. Even to provide
one und odd crore of rupees the Chief
Minister has not been allowed to re-
lax prohibition., That iz the prestige
question coming up. Still he has not
been sllowed to have his own way
with regard to prohibition. Mysore
and Muharashtra have gone ahead of
hmn. 1 do hope there will be a uni-
form national policy and prohibition
wil] be lifted along with the emer-
gency powers and Defence of India
Rules which have been with us too
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long and which are being misused.
Even the Lok Sabha by-elections are
being postponed. I do not know why
they cannot have the by-elections to-
Lok Sabha. Is it just to give an ex-
cuse to members of the Cabinet that
they get nominated and come by the
back door to Rajya Sabha and not
elected to the Lok Sabha? The Prime
Minister should fight a Lok Sabha
scat if possible, and so also my
estecmed frieng Shri Asoka Mehta
(Interruptions)

Then, Sir, I would like to refer to
another qualification of the Prime
Minister, that is to say, that she has
got or she is endowed with foresight.
She told the editor of Al Ahram of
(Zairo recently that as far back a8 1854
when she visited China with her
iather, that is the year of “Hindi-
Cheeni bhai bhai”, when the honey-
moon began in 1954, as far back a®
that year, she sensed danger from
China and told her father so. Her
father did not agree. She had
better foresight than her father,
and her father only agreed
with her next year. A year iater he
agreed at Bandung. I do hope her
foresight will stand in good stead in
the coming years. 1 am rather appre-
hensive, because at the same time, in
1859-80, she is reported to have said
that Tibet is, soon after Dalal Lama
entered into Indin, a feudal State
and there is no room for a feudal
State in the World, implying there-
by— she did not say in so many
words—that perhaps Chinese presence
would do good to Tibet. I do not know
exactly what she meant, but she sald
that Tibet ls a feudal country and it
has no place in the modern world, I
hope she will be able to give us the
leadership against China, against
hostile China, against neo-imperialist
Chima, that we need today.

It is gratitying to And that the for-
mer Prime Minister of Japan, Mr.
Kishi, and the presenl Prime Minister,
Mr, Sato, both, for the first time, last
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December, warned Asian powers
againgt the Chinese menace. I do hope,
I do urge India, the largest democracy
in the world today, which with the
labours of us all together, will be-
come the greatest democracy in the
world, to take the initiative in this
matter and cal] the nations to a global

. struggle of democracy and freedom,

and in that struggle, I do hope
that in this global defence of demo-
cracy and freedom, the USSR
(Russia), America, Britain, Japan and
India with other like-minded coun-
tries, democratic countries and those
who appreciate the mermce of China
will come together and contain China.
If a joint warning is today given by
these flve countries—not separately—
by Japan, India, Russia, Americs and
Britaln, T am sure that China can be
contalned. If Russia, America and
Britain haed jointly warned Hit*ier in
1936-37 perhaps the Third World War
would not have come.

One word more about Rhodesia. The
Foreign Minister, Shri Swaran S:ngh,
told us in the last session that the
Government is In *ouch with the OAU
States of Africa. I want to know what
contacts have resulted and what India
proposes to do in that maller after
the proposed contacts with the OAU
States in Africa. Recently we found
from a press report that Zambia of
Northern Rhodesia had appealed to
the Government of Indla for some
help. 1 want to know what lke Gov-
ernment is going to do with that.

Lastly, T would say a word about
Vietnam. It s deplorable that
America has resvmed bombing of
North Vietnam. But 1 do feel that but
for the intransigence of that global
war-monger, China, [ do feel, T am
positive, that the combined effcrts of
Russia, of Britain and of America
would be able to evolve peace for
Vietnam, and in the near future
under U.N, auspices we can have free
elections to determine the future of
Vietnam and re-unification of Viet-
nam.
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In the end, before I close, I would
only like to say that we on this side
of this House, though we are go
few and they are so many, during the
last few years we have tried our best
and have succeeded to g large extent
in opposing the misrule of the
entrenched party in power. We have
tried to oppose and expose the misrule
of the party entrenched on the other’
side, enternched with their cohort on
the other side—those ministers who
adorn the benches there. Some of
them have no business to be there.
But we have to face realities and they
are there. I look forward to the day,
in the very near future, with your co-
operation also, when the Opposition in
this country will be able to depose

these people so that in our India, in
our great country, there will be
lite,

it fomr qEwTme (EEET)

NI TR A § g feard |

Shri Harl Vishnu Kamath: I do hope
we will be able to depose them so
that there will be life, abundance for
every man, woman and child in our
country, and there will be true pros-
perity and progress.

Bhri Heda (Nizamabad): Mr.
Spesker, Sir, some hon, Members of
the Opposition heve complained that
some item or the other does not fgure
in the President’s Addresa Shri
Dandeker’s point was that this year
the problem of corruption does mnot
figure in the President's Address.
Another hon. Member sald that some
other type of thing, for example, the
increase in prices or some other
matter has not appearcd.

13.08 hrs

[Mr. DrruTY-SPEARER in th, Chair]
The characteristic  of this yeur's
Address is that it iz the shortest
address delivered in the past years.
Excepting the Address delivered at
the time of ‘lame duck’ session, this
is the shortest Address dellvered in
the past 15 yemrs. If we accept the
theory that it {s good to be short, we
should welcome this Address all the
more, L
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Many hon. Members have referred
to the food situation. I would also
like to express my views on only two

aspects, Sir, we are short of food
this year and we are facing lot of
difficulties. It is due mostly tu the

failure of crops. No doubt, for the
past one decade or more the produc-
tion of foodgrains had been on the
increase and, as my hon. friend, Shri
Raghunath Singh said, the production
of foodgrains had been on the increanse
at a faster speed than the increuse in
the population. But the fact remalna
that the people are changing their
food habits and the consumption of
food per capita is growing. These two
things have combined, and that is why
this year, because of the wide-spread
drought canditions, we are facing food
scarcily all the more.

Another aspect of It ia that the
zonal system, particularly the State
Zones have been opposed by many.
1 fee! that there Iz nothing sacrosanct
wbhout the zonal system, eithur of one
State or of a few States, or no rones
&t all. In this regard, T am reminded
of a dictum propounded by Vinobn
Bhave, He said that the non-insis-
tance of any particular system is the
best system. The words of Lord
Tennyson in this respect are remem-
bered by all:

“God fulfils Himself In many a way

Lest one good custom should cor-
rupt the world"”

The words “good”™ and “ecorrupl” are
very important. Therefore, to keep on
changing is the best system. We
should assess the results of any parti-
cular system from time to time and
when we find it needs change, it
should be changed. Today we find
that the present aystem needs change.
The Food Minister has assured us that
he is re-assessing the situation. But
he may not be able to take any drastic
steps in the mid season; it can be done
only afterwards.

The main object is to procure food
from surplus. States and wmake it
available to deficit States. How to do
it? There are two or three ways. Ome
is compulsory procurement; another
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is free trade. Both of these are extre-
mes. But there is a third way in
which we combine both these extre-
mes. 1 am stating this view from
practical experience, Last year there
was scarcity in Kerala and food had
to be rushed. The District Collector
of my constituency was asked to pro-
cure foodgrains, What did he do? He
called a meeting of the traders and
told them “T will allew free market in

foodgrains provided you give me
a particular ratio of the food-
grains arriving in the market at

a price fixed by the Government.”
They egreed to this arrangement and
50 per cent of the market arrivals
were made over to the Government;
the other 50 per cent was taken by

the traders. In this arrangement
there was neither levy, nor pressure
on farmers, nor  discrimination

between small and big or influentlal
and non-influential farmers and yet
the Collector was able to procure
more foodgrains than was anticipated.
So, there are ways and ways of pro-
curement. But procure we must,
because without procurement it will
not be possible to ensure distribution.

Then I would like to refer to ome
particular aspect of our economy.
Today the market has become wvery
tight.

off gt W wew@  (¥A) -
Imean e & ww # smen
g g 1w # oy Y &

Mr. Deputy-Speaker: The quorum
is being challenged. The hon. Mem-
ber might resume his seat....Now,
there is quorum. He might continue
his speech.

Shri Heda; Market conditions have
become very tight and, therefore, we
are facing new problems. Quite a
few Members of this House are feel-
Ing agitated on this matter. A num-
ber of sugar factories have refused
to make payment 1o the sugarcane
growers for the arrivals of sugarcane.
The reason they have given is that
they are not getting adequate finance
from the Reserve Bank or other
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financia] institutions, wnd therefore
they have no money to pay. Neither
can they sell sugar, nor can they get
any advance and, thercfore, they are
not able to pay. This is a very seri-
ous matter. The crisis in the sugar
industry is only a symptom. The
same is the case in other industries.
If you look at the flotations of new
companies for the last one year or
more, you will find that there is
hardly any subscriber for shares.
The managing agents and their
friends subscribe a small percentage
of 2 to 5 per cent of the total share
capital. The rest of the money has
to come from financial organisations,
mostly under the Government. The
situation is such that cverybody is
approaching Government for finances.
So, there is greater pressure on Gov-
ernment resources. Therefore, I would
urge upon the Finance Minister to
take note of the serious situation. Tf
you look at the advertisements in the
national dailies, emanating from Delhi
and other metropolitan cities, Yyou
will find that a number of big corpo-
rations, limited companies, with
assets in crores of rupees, are coming
forward and asking for deposits at
a fantastic rate of 12 per cent inter-
est. What does it show? Tf you
include also the commission which
they have to pay to their agents,
it comes to 15 per cent. So,
they are prepared to pay 15 per cent
for the money they are getfing. This
iz not a situation which is conducive
to economic growth. The Finance
Minister should take serious note of
it....

Shri Dinen Bhattacharya: Who is
here to take note? No Minister is
here.

Shrl Heda: He should adopt cer-
tain measures by which there will be
free flow of finance for warious eco-
nomic activities in the different sec-
tors o! industry.

Shri Dandeker had come forward
with a strange plea. He said that
Government are not holding elections
in Kerala and Orissa becuuse they are
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afraid of facing the people, He for-
gets facts; I do not think he forgets
facts but knowing them well perhaps
he puts forward this argument. The
fact remains that if the Assembly
clections and Parliamentary elections
are held at different times it is the
Congress Party which will have an
edge, an advantage, because the Con-
gress is the biggest organisation,
which has the grass roots in every
village. It has got a number of
workers. So, it will be in an advan-
tageous position, ag compared to the
other smaller parties, if there is
samultancous  elections. Therefore,
this type of plea will not hold any
ground. We have been following the
system that whenever it is possible
we should bridge the gap, bring the
Assembly ang Parliamentary glections
together, so that when the election
fervour is there, it is held as it is
udvantageous to all concerned. This
has been done on a number of occa-
sions in the past. I think the biggest
gap was in the case of the former
Andhra State where the life of the
A bly was extended by about two
and a half years. Bo, this is not
something new.

Another point that was made by a
number of Members—a very disturb-
ing fuctor—is the continuance of the
emergency and thereby withholding
by-e.cctions to Assemblies or Lok
Sabha. This is a factor which has a
direct bearing on democracy. Sir, our
democracy is stabilised and after the
Tashkent Agreement there is no
danger so far as Pakistan is concerned,
All seems to be going according to
schedule, though there are doubts and
Pakistan, day in and day out, insists
to discuss Kashmir though we are
very clear and adamant that we will
not discuss Kashmir at wsll, that
Kashmir is not negotiable. There is a
real danger from China but this rea
danger from Chima is going to remaln
for a long time; it is not a shortrange
affair.  Therefore withholding by-
clections, I think, is not a good
augury. It does not show or ada
strength to our democracy. Therefore
we should teke away the emergency
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Proclamation and thereby make it
easy to hold by-elections to Assemblies
and to Lok Sabha. These by-electiony
are very useful They show and make
it possible for parties to feel and to
test the wind, how it blows and there-
by they can adopt their policies,

Another point I would like to talk
about is administration. Luckily, a
very good Reforms Commission has
been appointed and a man of Morarji-
bhai's calibre is heading it. Of course,
1t may take time, but let us hope thatl
when the report is made available, it
will have fur-reaching repercussions
because today we have formed a cen-
tralised bureaucracy. In spite of
Gandhiji's teaching—Gandhiji was all
for decentralisation—we are centra-
lising more: gnd more and thereby
burcaucracy is being benefited. I do
hope that as we had taken certain
steps in the Industries Department
and thercby created a simplicity of
the procedure, bureaucracy's sphere
of working was limited and the coun-
try was benefited, we will adopt even
before the report comes such mea-
sures by which bureaucratic delays
can be easily avoided.

With these words
motion.

«ft Te & ‘Flﬁ! (wqsaT) -
fedr wftee amgw, & Usgafa o1 &
WGY ¥ §FeE % SRS TEER W
aw fear mar & IAW0 FEdw WA &
for aer gaT § 1 9@ § AU EA &
9 queE WET T2 &) F dawi g e
fua T #1 oo § vy e
WS § IARN A6 qgH FA TG 6
mqr & QT g & war W€ amER
w0 W gmfga § 38% Fafers A
#§ T g e WEHT §, XEE T8 W
W1 wix fadg ¥ A1 agr T @
&1 A1 faindT AR § I T )
# ®2 F0F 1 WA FAE ATOY ®
am, T ® gfaw & wagwe Afy
Z1 awa | 7% fasyE % TeeegHr R
Al w7 wowi w1 fe ot el

1 support the
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[t 7o fao warfr]
FYAT O1 90 /T A FLAT AT F70-
T g W qefaet & o gErr &
faame & | 7zt a8 A faegw Adt &
S A oFgge & o wEee § oadt
oA FY AT FLOEH & | § mrowr &we
g fecdY wre age, w9% @i ¥
fe gt st wior T aERT wF ¢
IF wa # oY gua A oaww gAw @
¢ o wnw & gaifew gawm @ A
T A @ A R sen W, e
F1, wg4 71 2 A agT S @ | ww
7g YT BT AT TEE ST 9% qT §
azi et o A wrowE o qr aw
qgan ot &4 mr fa g faifene. .

1867

ofi g W wWE@ : IITENH
Agrea, FEm 3 woghE aE

Fareaw g ;98 T W R
W FE g omar g widl S owear
HITM WA T |

st 7o fivo spefiec : & w77
qr fx g s@e & I 52 aw ww
0T R TR e Age o9 &
Tgwi At gart faifeaT a¥ ove AR
# yeatfo & q arfsre & o sl
OHEAT WE ¥ T ¥ 1R € fr g7 5w
qg W1 W & § Wi LETAT #T
THHT WIT §FE WYY §ewr & anq
Fomwsr I Mg T R frgw
A zzr g & 1 A gt Pt wg
¥ fm v ar Y 8, W fewdl 9T
oTRT 3% ¥ T T af weer & oA
o AT R A oot wwd § | AT AR
T TF & o o AT aEw At
¥ 77 war it werd guTeT R AR
% ar, gait wrf AgEry w1 FAr gt
dar gree &, mxErdt w1 FArw qgi G2
AT B o 79 0% v 9w A 3w
are & fgg ol 1 e e € A
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TET 8, BATL AW A, gATL AW & FOHT
e am | gk 71 & s qar g
qFAE Hdf @, T ANET uEe & |
W ghq FE FeTE, 74 A faw av
w st TErE FEE qEIfaAr aggd
¥ fear g\ gafeor 1 ag @ =
B UF OF Awr FT At @ifas oy
foai ag <1 faws of | ag e ¥
I FIC G A% 0§ AT WY A
ey § fir T e & faen e i
215 e I AW A A
quAT a7 F T T § AR Awd 18
TR & wIE T IR 9g ST 0 i
fo ) v A W @g Tigdr ¥
|E 9T LT TR WOAT AWT F1 AL IEE
fore 3Ei% woar qu o faat 1 & ue
WY gaEe § e W AT gurr A a4y
SuT wet AT § I o oy fawa
gy i 7g FE) AIF A1 § | W I
i w1 AT FWT Y ) WY ek H oag wE
oF W | Hgs § A W oeT ¥
T ag oY 7€ g § W17 ¥gAT § oWl
i i wrn & fn 3t Tepnd # gwra
W AT TG ORI HOAT | AT AT g
F1 9 ag ¢ & 9w &1 ar mf=
e FT FEET & A9 wiE ferae oFf
& | TggT W@ gaw @%@ & T A
arfiz =z &) % MNfwg fag oF awge
WA §HE W £ | g 9§ e
TE A | T I QR T AT
¥ | WA I WIAT 7 §O T FT
faar, 3w wv afoe gaix # faar &Y
I8 wx ag AORT T fF v oaw
Tt fuwes g1 mE @) & W SW R
nife fag & wg v W e,

% gz fr g wed g fe
g1 famizes asfremare
iy v gy 7 o q@ aesl £ aww
qr, A Sy, N v K w0 W@ W
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Tuit qf wag gk § | wiew R |
ag weary wmar fw 3 fees 8,
7l gre ¥, aF a1 AeE &1 W0 AN
g § i garu arar @ ar ? gw -
foodie & & < qET § | T A
M gifeers ay Al ey & arfe
IF T T K AT, wg fa g
¥ | | WIS TH WL UE %g 3 % g
Aot # gyl 1 oawg ¥ IEA
qrt At IR gard siEw w1 W
T WA ZW 7E W 5 a5 § ol g
o & ag WY g awar @ v &
qEfeF 9% eqE aww W gl
T FAIE qIE 9T 6T T E1 | W W
T ¥ Al W T wEER T g
¥ faais Fga1 ¢ OF TEG AT g
g 0% arr ¥ asx wgm fr amez
# 3 gurn aifeerc § @g ww W@
warfgar gat &, TfFRE & A dwe
gar & 3a7 gardr feeimifedi #1 aga
agr frar 2 B owg oar f& ot
fadift #ewA § T wad  #Y
e e I iy ? ww WA W
67 Q1 I7 AW §F §O AT oy q
¥ 1 agt o g ST ¥ i frfree
T &1 IFA agt AaEl ¥ wgr fn groft-
v &1 g Qan & fefons @z § formw)
fr g & &% aff @ 1 o wi
wast & wgr 1 & &7 qwd g I
T § W W qWIiEE & A0S A ar
i war ST &Y T W agt A ?
g gAATT FY AT ¥ WS T I AT
a® 300 drw ¥ owrar 1 At WA §
Tai & wwT AT TOET FTIA Q1§
et & il ¥ o i s F A
ot | owar g7 W@ g oY | W
famr # wrer wran a1 fe ag O @ =
g grfaw we ot § W g wifve
wh aft a1 fex gra wET AN § g
et T FTaE QW 1§ e a7 e
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foreht 9 & @1 & 9T o W X
g — :

‘FTaay wrwt &Y & R wY Awr
feea ko
o wow & e ok fewr qfoew £ 1

AT W Wy & agt ava Al wenf |
wq o o fedt ofret amw @
s gt & fr oo qonfaR & ot gw 9=
ani & faw am w1 forg ol ) ™
a¥rE & ratT EE g

wezafa off & wiaor & v FEiN
fors feaT & | 97% ¢@ swaE & e gy
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Shri Dinen Bhattacharya: Every
year, as usual, in his Address, the
President creates hopes about tiding
over economic crisis and essuring all-
round success and enhancement of
our international prestige, but these
hopes have been belied without ex-
ception.

An assessment of the economic and
political situation prevailing in the
country will reveal that there is utter
failure apg utter chaos in every sphere
of our life. The economy of our coun-
try is almost on the point of collapse
and this is due to the policies pursued
by the Gvernment so long.

The Government proclaims about
establishing democratic socialism and
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many other big things, but, in reality,
they are following a capitalist path
of development and as a consequence
Of_-'l:hat, our economy is facing such a
crisis.

What is the policy of the Govern-
ment? It is nothing but a policy of
collaboration with foreign mono-
polistic capitalists and boosting of
indigenous monopolists. It is a policy
not to remove the grip of feudal
elements in our system of agriculture
but to compromise with the land-
lords and feudal elements in the coun-
tryside. It is a policy of complete
negation of democracy and establish-
ment of autocracy and rule of law-
less law, Emergency and Defence of
India Rules.

The Year Book of MNational Ac-
counts Statistics, 1964, published by
the U. N. Statistical Office, gives
roughly comparable data on per capita
national income in respect of 70 coun-
tries. India ranks third from the
bottom—not from the top; it is 67th
from the top. It shows that,
despite the tall claims of three Plans,
India ranks among the poorest coun-
tries in the world

The claim of building an indepen-
dent economy has also proved to be
an illusion. The dependence of the
country on loan and aid from imperia-
list countries, specially from the Unit-
ed States of America, has been on the
increase and it has now reached &
point dangerous to the honour, inte-
grity and freedom of our country. The
question of repayment of loan is ad-
ding to the burden of our country. It
is calculated that 20 per cent of our
exporls last year would be required
to service the debts. Out of Rs. 2600
crores that Government proposed 1o
borrow during the Fourth Five Year
Plan, Rs. 1500 crores will be for the
repayment of the loans alone; and
these loans come mostly from the im-
perialist countries, and gpecially the
USA. The foreign exchange crisis has
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been further aggravated becauge un-
restricted and free scope hag been
offered to foreign capital to exploit
our country through more and more
collaboration agreements on condition
of having major shares and  huge
amounts for technica] know-how and
services. In the whole of Asia, India
guarantiees the maximum profit to the
US capitalists and ty other capitalists
also. Our factories are so  planned
and designed and built that instead
of our dependence op imports lessen-
ing, actually the demands for im-
ports, especially of maintenance maite-
rials, have been increasing. Tt is ex-
pected that because of the import diffi-
culty, nearly 40 per cent of our pro-
ductive  capacity may go unutilised
in the near future. Even now, I know
that the projects and the indurtries
which are there in collaboration with
the imperialist countries are facing
maximum crisis in regard to jmports
crisis for raw materials. It is due to
the blackmailing tacticy of foreign, es-
pecially U.S. monopolists. Although
50 many things are being said day 1n
and day out by the leaders of the Gov-
ernment to the effect that we should
achieve self-sufficiency &and there
should be g lessening of our depen-
dence on foreign mports, yet the real
position ig that our technicians, our
scientists and our intellectuals who
cap really deliver goods are not get-
ting opportunity and are not getting
the necessary resources to bring out
import-substitutes for lack of which
our factories are suffering so much
today. Take, for instance, the case
of non-ferrous metals and some che-
mical items. The chemical factories
are on the point of collapse. In C-gl-
cutta, I know that so many factories
manufacturing chemical products are
facing insurmountable difficulties ‘in
getting the raw materlals for which
they have to depend exclusively on
foreign imports. On account of the
cut in the foreign imports, these facto-
-igg are on the point of collapse. This
is true not merely of the chemical in-
dustries bul also of the engineering
industries.

So, T would emphatically state that
‘he policy that the Government are
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pursuing is policy of dependence
on 1he imperialist powers. I know that
there are socialist countries whijch are
coming forward to give us aid and
Felg, especially the Soviet Union, Bul
the Government of India are utilising
it only a- 4 manoeuvre; they ure not
ugirg the aid from the socialist
countries, especially the Soviet Union,
\n a sincere attempt at development
4 the basic industries, but they are
using it as bargaining power for get-
ting help from the US imperialists
and cther capitalist countries. The re-
sult naturally is what is prevaiiing
in the industrial sector and in our
cconomy. Goverrment are giving a
geod-bye evaa to those policies on
which they had given assurances on
the fluor of this House and outside. I
find that they are having collabora-
tion in regpect of the fertiliser facto-
ry also, Today's papers ghow that in
the gteel factovies, the complete con-
trol will not be in the public sector,
but some foreign and indigenous
monopoly capital will shere in the
ownership of the steel factories that
might come into existence in the
future. That means that Government
are abandoning the policy which
could have helped our country to
stand on its own legs; instead, they
are adopting & policy which will muke
our country perpetually dependent at
least in the ecomomic sphere on the
imperialist powers. Taking advantage
of that, thess imperialist powers are
forcing us to abandon certain values
and certain traditions of which we
were very proud namely thst being
a democratic country, we would stand
behind those dependent nations which
were launching their struggle for
freedom,

We are seeing what lg taking place
in regard to Viet Nam. Somelime
back, our Government had the courage
and the guts to protest against the
barbarous bombing over North Viet
Nam. Even that meek protest has
now been abandoned completely. The
country would like to know why it is
so? Even thig has been sbendoned.
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The people of all countries in Asia
and Africe expect that we would
stand firmly behind the South Viet-
namese people against the American
aggression over South Viet Nam and
North Viet Nam, We have to test the
policy of the Government on the
kasauti or the touch-sione of the
anti-imperialist content. The policy
of our Government in regard to
Viet Nam now is very clear;
at the present moment they are
hesitating to condemn America for
barbarous bombing in North Viet
Nam, because they are afraid that if
they did so, the USA would not give
us wheat. I would submit that we do
not want wheat from a country which
is ecarrying on such barbarous activi-
ties in a country which is our neigh-
bour and which is fighting for its
independence. Some reactionary
parties in the country may say that
if we have to condemn or send help,
then we must send such help to South
Viet Nam and North Viet Nam.
May I ask those people and the Gov-
ernment what business the USA has
to go to that far-away land in South
Viet Nam and North Viet Nam, and
carry on these barbarous and plun-
derous activities? There is no answer
to this question. For this I say that
our country is getting isolated from
the rea] freedom-fighlers of Asia and
Africa. 1 feel that there is a clear
change taking place in the foreign
policy of the Government, which is
likely to endanger our security and
freedom also.

Some people say that China is our
main enemy......

Dr .M. 8. Aney (Nagpur): It is

Shri Dinen Bhattacharya: 1 say
categorically that it is not China but
the US imperialists who are our main
enemy; in fact, they are not only our
enemy but the enemy of the whole of
the freedom-living people of the
world, and that has been amply estab-
lished in the world.
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Shri A. 8. Salgal (Janjgir): What
is the hon. Member's attitude on the
Sino-Indian conflict?

Shrl Dinen Bhattacharya: China
may have some hostile attitude......

Shri M, L. Dwlvedi
Not some, but an
attitude.

(Hamirpur):
entirely hostile

Shri Dinen Bhattacharya: We have
some quarrels with them regarding
the border. But China is not our
real enemy, but our real enemy is
the imperialists and specially the
U.S. imperialism.

Dr. M. 8. Aney:
pied our territories.

They have occu-

Shri A S, Saigal:
cupied our territories.

Shri Dinen Bhattacharya: We may
ask them to vacate those areas, but
they cannot take away our indépend-
ence; but the US imperialists can do
s0.

They have oc-

g wx weww : w5 F
gl @ @

Mr. Deputy-Speaker: The count is
being made. There is quorum. Shri
Dinen Bhattacharya may go on with
his spesach.

Shri Dinen Bhattacharya: I now
come to certain things regarding my
State. I need not dilate on those
points. I would merely say that
when I speak here, my heart goes
out to those three martyrs especially
to the small boy of 10, Nurul Amin,
who has been murdered by the Cong-
ress police in West Bengal at Basir-
hat. During the last three consecu-
tive days, there have been firings....

Shri Sheo Narain (Bansi): The hon.
Member is carrying on very good
propaganda.

Shri Dinep Bhattacharya: Bullets
have become cheaper now. For ask-
ing food, for starting an agitation for
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th?t purpose, and for making any
criticism in that regard, the police
are there to fire on our people, This

has been going on for the last few
days in West Bengal. It Thas been
mentioned in the papers; I will quote
what one of your own people, Shri
Kabir, has gaid which has appeared
in today's papers. He has demanded
a probe intp the incidents, not only
intog the firing incidents but alsg an
investigation into the ways in which
the food policy is implemented in
West Bengal. 1 need not read what
he has said. You go through it and
you will know.

14 hrs.
An hon, Member: Please read it.

Shri Dinen Bhattacharya: It says
‘Kabir calls or inquiry into West
Bengal incidents’. Let Kamaraj go and
see with his own eyes.

Shri U. M. Trivedi
Kamaraj has no eyes!

Shri Dinen Bhattacharya:
from the report:

“Shri Humayun Kabir, MP. yes-
terday called for an independent
inquiry not only into the tragic
incidents for firding out facty and
placing responsibility but also for
the wider purpose of discover-
ing what are the defects in the
implementation of the West Ben-
gal Government's food policy”.

This Is the situation, Yesterday,
there wag a reference here to the
situation in West Bengal, and there
was a demand made. T emphatically
reiterate that demand that there must
be a judiclal inquiry into the firing
incidents as wel]l ag the food situa-
tion. Now there js agitation in only a
part of West Bengal. In the district
from which I come, T have seen with
my own cyes only a few days ago the
zitua‘ion. There ix rice; vou can get
it. but you have to pay Rs 250 per
kg. Who says there Is  shortage?
Now it is harvest time. Paddy has
come into the market Even at thix
time, thanks 4o the policy pursued by
this Government, the people will not
get it. The Government of West

(Mandsaur):

1 quote

1887 (SAKA) Address (Motion) 1882

Bengal has been given a certificate by
the Food Minister here who said that
they have adopted a very nice policy.
I would request him to go round‘that
part of the country and see things for
himself and then eay what is the ac-
tual situation prevailing there.

Shri Sheo Naruin: You said rice is
there,

Shri Dinen Bhattacharya: During
the discussion of the Kerala food
situation, some Membens zaid  that
there must be uniformity in distribu-
tion. What do people in our part of
the country get? Even in the town
areas, industria) belts, where there is
rationing, they get 1,000 gms. per
week., It comeg to  below  even 140
grammes which has now been given
to Kerala; it comes to 120 grgm-
mes or thereabout. 129 grammes
is our fate. 1 know in Orissa, in
Rourkela, where there is ratloning.
they get 2,000 grammes per week
Why this difference? So is the case in
Madras, in Andhra Pradesh and in
some other places. 1 do not know
why the poor Bengalig living in Cal-
cutta and surrounding areas have to
subsist on 120 grammes only. Why
should that be s0? 1 say it is g
created scarcity, created so that we
may have an copportunity to plead
with the United States for import of
wheat, which otherwise those Ameri-
can capitalisty would have thrown
into the sea. They are interested
in sending wheat from their business
point of view, from  their profit
point of velw. They would, other-
wise, not have got any place to export
their wheat to. Wha' wil] they do? If
this wheat were to remain in the
American market. the price of wheat
there would go down. So they are
interested in sending wheat outside
which otherwise they would have
wasted. And we are so much hanker-
ing after It that we have fo pose that
there is a real scarcity here, T do not
deny that there ix scarcity. But the
scarcity I not to such sn extent as
is depicted in West Bengal and In
other parts of the country.

So 1 demand of the Government
fair play and justice to the people of
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West Bengal, both the urban and
rural people. In the rural areas, in
the name of modified rationing, Gov-
ernment ig playing a hoax and s
bluffing. I say that the procurement
policy that has been adopted by the
State Government is nothing but a
device to give opportunity to the real
hoarders 1o hoard and to fleece our
people later. So I demand a probe
into this as well as into the firing inci-
dents, not by any police officer, not by
any henchman of Nandaji but by a
judicial authority, so that the true pic-
ture and true facts may be revealed.

The other day a statement was
made by the ‘Oil' Minister regarding
the supply of kerosene. He has given
figures, We have been tired of listen-
ing to figures and statistics from Gov-
ernment Minist-rs, Figures are there,
but no oil, Sir. I will invite him to
g0 to my constituency, Serampore, an
indusiria] area. There he will see what
a large number of peoply are stand-
ing hour after hour for a bottle of
Kerosene. Is thalt a sign of the
arrangements made by Government
to remove scarcity? I know there are
companies, specially foreign com-
panies, who are forcing such a situa-
tion, such a scarcity situation, on our
people. This- must be loocked into.
Otherwise, by simply giving some
flgures here in Parliament and some-
where else, the purpose will not be
served. So it is my humble request
to Government that they should in-
quire into the kerosene scarcity situa-
tion and do the needful,

1 come to ancther point. Today, the
hon. Minister Shri Hathi in the course
of a reply was saying something
about some economy in Central Gov-
ernment departments. What is  the
situation in certain projects? Take
Bhilai. 10,000 people are on the point
of being retrenched.

Shri N. Sreekantan Nair: 20,000

Shri Dinen Bhattacharya: They say
20,000, All these peoplc have heen
working there for the last 10-12-15
years, They are experts. At the same
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time, when there are vacancies, some
people are taken from outside. The
old experts among whom are fitters,
goodmechanics and good mistris, are
thrown out. Already notices have been
served.

Similarly in the railways, for the
electrification projects, many thou-
sands of people were taken. But now
they are facing retrenchment, I do
not know for what reason.What pur-
pose will be served by this sort of
action? Here are experts gvailable.
Our country is in need of technicians
and skilled personnel. These people
are all skilled personnel, But they
are sought to be thrown out.

Another poimt concerning Shri
Hathi's department is that Central
Government  employees  working
in Calcutta but residing in  some
other nearby areas are being discri-
minated against. In the Calcutta
area there iz a provision for medical
treatment. A person working in a
Central Government office and resid-
ing in Caleutta gets this help. That
is, he can go to any doctor and have
his prescription and get the doctor's
fee as well as the cost of the medi-
cine. But a man whp works in Calcut-
ta but resides in Uttarpada, only 8
miles away, which is also a municipal
area, does not get this benefit. I
wrote to the Health Minister regard-
ing this, but unfortunately the
Health Minister gave anp evasive
reply. 1 know thousands of empl-
yees.

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplles in the Ministry of
Defence (Shrl Hathl): Why did he
not write to the Home Minister? He
is now addressing the Home Minister.

Shri Dinen Bhattacharya: Because it
concerns the services.

Mr. Deputy-Speaker:
charge of Health.

Shri Dinen Bhattacharya: ] am not
addressing it to the Health Minister,
I am addrassing it to the Home Minis-
ter.

He is not in
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Mr. Deputy-Speaker: He is not in
charge of health, that j3 what I am
saying,

Shri Dinen Bhattacharya: Not health,
because it concerns service conditlons.
Suppose you are a Central Govern-
ment employee residing in Calcutta
and I am a Central Government em-
ployee residing in Uttarpada, which is
only 8 miles away, I will be deprived
of the facilities that are given to you.
My question is this

Mr. Deputy-Speaker: You will go
and live in Calcutta.
Shri Dinen Bhattacharya: I need

not dilate on the point of lifting the
emergency. Opinion has been expres-
sed here even by a person who was
only the other day a Minister, but who
is now not there at the instance of our
wveteran Bengal leader of the Cong-
ress, Shri Bangeswar,

An hon Member: How do
know?

you

Shri Dinen Bhattacharya: This is
not a secrdt. You come to Bengal
and you will see what the fate of your
Congress organisation there is. Mr,
Ajoy Mukerjee, 8 man of 40 years in-
tegrity, is now coming out and eaying
that some persons are having g clique
to hold the power and to carry on
exploitation in the country. What is
the answer? Give me some time later
it you like,

But ] say that this emergency must
be lifted. There is no earthly reason
for continuance of the emergency.
Reference has been made here to the
reactions of eminent jurists, politi-
clang and Sarvodaya leaders like Mr.
Nabha Krishna Choudhury, Mr. Jaya
Prakash Narain etc,

1 want to refer to one pertinent
point in the statement given by Gen.
Chaudhuri, Chief of the Army Staff.

1887 (SAKA) Address (Motion) 1886

While addressing the jawans on Army
Day, in the course of giving thanks,
he announced his own retirement, and
while announcing it, he sald:

“The retirement follows the
normal pattern of officlal ltle in
an orderly regime and is entirely
correct. Rules exist and when
the emergency s over they must
be kept.”

So, where i3 the emergency? Mr.
Nanda and some Chief Ministers, for
their own sake, so that they may be
in the saddle of power and carry on
their looting raj, are saying that
emergency is necessary. But this is not
an ordinary man, this is the Chief
of the Army Staff who is saying that
there iy no emergency, that ordinary
rules must be observed. You may see
it. It is In Hindustan Standard of
February 2. Tt is not my paper.

Shri Hathl: But what does he say?

Shri Dinen Bhattacharya: I say that
emergency does not exist.

The Minister of State iy the Depart-
ments of Parliamentary Affairs and
Commmunications (Shri Jaganatha
Rao): You say that.

Shri Dinen Bhattacharya: He is say-
ing it. 1 would request the hon
Minister to read it carefully. I am not
so very well-versed in English, but
he says simply that his retirement is
very natural because there is no
emergency. Had there been an
emergency, he would not be retired.
This is the simple mesning. You can
read It.

So, I say the sooner the emergency
is over, the better for Mr. Nanda and
company, for Mr. Atulya Ghosh and
company. People have already given
their verdict. So, there Is no reason
for its conmtinuance.

The other day Nandaji held &
meeting of some police officials and
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said that DIR should be used care-
fully, but what is taking place in
West Bengal? The only fault of the
people was that they asked for more
rice, and there was firing. Yesterday
Shrimati Renu Chakravartty has
amply elaborated the situation. What
is their fault? DIR is clamped on
the people, More than 1,000 people
have been arrested within a day or
two, but you cannot stop our move-
ment. West Bengal is now rising up
to see that this anti-people policy of
the Government is ended. If the Gov-
ernment do not change its policy the
Government must go. People want
that. Not only our Bengal people, Just
go and see what is taking place In
Bombay. Thousands and lekhs of
workers will come out on the streets
on “he 28th because of the Jailure of
our policies to guarantee their jobs,
because the employers are retrench-
ing people and closing down factories
because lay-off and other things are
going on and bonus is not givem in
spite of the Act, So, there ig struggle,
and the struggle will go on. You can
check it by your DIR and emergency,
but T will humbly request you to
see the writing on the wall, and if you
have got eyes, you wil] gee that peo-
ple are rising against you Your
police, DIR, nothing can check it
This is my statement in this House
and for the country.

Shri R. G. Dubey (Bijapur North):
I am grateful to you for giving me
an opportunity to take part in this
discussion.

The other day there was reference
to the role of Prime Minister Nehru
and it was said that this pon-align-
ment policy has done harm to this

country. T think it is not fair to
say so.
Recently we were in the Middle

East. Some people there still remem-
ber Gandhiji and Jawaharlal Nehru.
In fact, Nehru and Gandhiji inspired
the Afro-Asian countries, and it was
because of their role that the freedom
movement gained strength in those
roqniries,
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The non-alignment policy is often
criticised. There is a tendency in
some quarters to criticlse it. Let us
try to understand it. It was not
merely a policy from a philosophic
point of view, but also from the
practical point of view, because the
developing countrics of Asia and
Africa needed some time to develop
their basic industries, their strength:
so that they could face dangerous
situations such as....

off gwwr W wemTw ;. JOTST
THRT, g7 ¥ qofa ad &

Mr. Deputy-Speaker: The Bell is
being rung—there is now quorum. It
is just the beginning of the session
and we are discussing the Presidents
Address. It looks frivolous if we do
not maintein quorum. 1 request the
Members to maintain quorum,

Shri Warlor (Trichur): May I also
make a submlission that it is rather
sad that none of the Cabinet minis-
ters have thought it fit to honour at
|east this debate on the Address? Do
they think that it ig not important at
all?

Mr. Deputy-Speaker: One Cabinet
Minister at least should be here. But
it is for everyone, not only for minis-
ters, to maintain the quorum.

Shri R. G, Dubey:
that Nehru's philosophy of non-
alignment was right not only from
the moral point of view but from the
practical way of approach also. The
country  needed some time for
developing the basis of the country;
during his period of office public
sector industries developed and there
was further expansion. In fact they
laid the foundation and the basis for
building a socialist soclety. Hon.
Members have spoken about the
Tashkent declaration and there is
near unanimity approval, except from
the PSP and the Socialist Party.
Where is the guarantee, they ask,
that Pakistan would implement jt in
the true spirit. 1 may ask them: is

1 was saying
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it not a moral binding, declaration?
It is in fact better than a treaty
formally entered into between two
counirics as such treaties are abro-
gated Yor frivolous reasons whereas
this moral gesture will go a longer
way.

In its implementation, we see the
armed forceg withdrawal had gone be-
¥ond the expectation of the United
Nations, Withdrawul in Rajasthan
sector and Khem Karan sectors would
not have been possible otherwise, This
dezjaration had created that atmos-
phere, The real nuclear powers in
the world are U.S.5.R. and the U.5.A.
They know the horrors of destruction
in a nuclear war; so they do not want
a war; other countries also ugree that
there should not be a war because
any global war would invlove nucjear
powers, Only China comes in the way
of establishment of peace. Russia and
China have real ideological differences,
Russia believes in co-existence; CHina
does not; it wants war and bloodshed
and violence. China is now cutting
a sorry figure in Indonesia; they have
closed their embassy in Indonesia; not
only that; Indonesia has gone to the
exireme point a= to climinate al] pro-
Peking elements in that country. It
is maid that s Chinese doctor wus
personally attending on Dr. Soekarno
and he thought that by his injection
Dr. Soekarno would die within 24
hours. That prophecy did not come
true, Military experts have also felt
that China has not given appreciable
help in Vietnam. In Ceylon also.
China tried to build its cells, Recent-
ly. in Syria also there is some trouble,
Chinese danger is the real danger 1o
the world: China is the mensce to
the world peace. So, our forelgn
policy of non-alignment has not falked;
without that policy the Tashkent dec-
Jaration would not have been possible.
1 want here to pay humble trfbute to
Shastriji who is no more with us. He
playerl a great part in the signing of
thix declaration and it is in continua-
tion of that policy and spirit, and the
environment in which people are
placed we have to understand the
role of various individuals. Gandhijli
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1887 (SAKA) Address (Motion) 1890

was knowm as the father of the
nation; Nehru was responaible for
building this country, sShastriji func-
tioned very wel] in that background.
Within a period of cighteen months
he rose to great heights and faced
successfully various problems,

Now, coming to economic position,
there was the other day a discussiom
about the monopoly commission, Thers
was no necessity to have a monopoly
commission because these facts are
there, The only thing is how to im-
plement our economic policles and
how to regulate our monetary policies
so that a soclalist soclety could be
built. It is good that a person like
Shri Morarji Bhai hag been heading
the administrative reforms committee,
There ure so many committeey in the
government. The question is whether
the governmenti is serious abou' the
implementation of the reforms. There
is no need to have fresh committees.
About the food position, 1 do not think
that our food minister could imme-
diately remove the food zones. I come
from Mysore which also suffered from
drought; Mysore is g marginally deficit
State. This year our suffering is not
less than that of any other State
but we do not want to make much
fuss. We should be fair to Mr.
Subramaniam who has been doing his
best. It is a tough job. On the one
hand we say that we ghould not beg’
or ask for food from others, 1 under-
stand the sentiment. Somebody says
that even children should collect
{funds. We should not go to that extent.
But it 15 said that we must provide
food for Kerala and Calcutta snd other
areas, If there is no food. we have
got to get It. maybe, by commercial
means. We are getting like that. There
is nothing wrong In it I am not sug-
gesting that we should continue to de-
pend upon the foreign countries for
our food: we have got to do it our-
selves, But on the other hand, they
create disturbances, There is no need
for these disturbances and agitations
about the policy of supplying Tood.
These disturbances add to the difficul-
ties of the situation. If we are really
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serious about solving the food problem,
then, these disturbances will not help
us, and so, I cannot blame if the emer-
gency rules are sometimes badly mis-
used. 1 know the Defence of India
Rules are sometimes misused at the
lower level, and sometimes a bad
atmosphere is created. In the present
circumstances, therefore,® if the left
Communists continue to behave as
they do, then there is the gquestion
for consideration.

About food and agriculture, 1 have
toe make some concrete suggestions.
What happens at the moment? We, the
members of Parliament and c¢ven
members of the Legislative Assem-
blies at various levels are very serious
that we should implement the policy,
but the question is, how to do it. There
is no machinery at the district level
io take this matter in a serious way.
For example, the district development
commiltees meet just once in two or
three months, and that too, they
meet for two or three hours, and then
they disperse. Nothing is done. I sug-
gest that a committee must be formed,
with the Deputy Commissioner, some
Members of Parliament and some
members from the public, at the dis-
trict level which should meet from
day to day and examine the problems,
and this committee should have some
sanction and authority to provide funds
to the cultivator at his door so that
no red-tapism comes in the way. If
such committees are formed even at
the tehsil level, then there will be a
real atmosphere; because to my know-
ledge—I do not know about other
States like Punjab or Rajasthan—the
officials at the district leve] are not
at all serious about the implementa-
tion of the policies. Of course, the
non-officials will have to co-operate
with the officials, but then, unlesy the
efMciala create that atmosphere of co-
operation and unless they have the
authority to take some concrete steps
te implement the policies, nothing can
be donme.
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The irrigation facilities are there; the
question of fertilizers is there, In
fact, there is no necessity for lecturing
on grow more food. The cultivators
are conscious of it, and they want
bulldozers and fertilizers, They want
aid, and if the aid is given at the pro-
per time, if timely aid is given, every-
thing is done. This is the position.

Mr. Deputy-Speaker: The
Member's time is up.

hon.

Sbri R, G, Dubey: I will finish with-
in two minutes, So, 1 would appeal to
the Food Minister. Sometimeg I have
a feeling that the Ministers and also
the officials at the district level and
others, have to do one thing; instead
of carrying on deliberations in big
cities and towns, we should go actual-
Iy to the fleld where the agriculturist
works, and that atmosphere ghould be
created if we are really serious about
tlee problem.

Some hon. Members on the other
side made reference to Nandaji and
others also. 1 think it is not proper;
when they are not present here, to
make such references indiseriminately
would not be in good taste.

With these few remaris, I support
the motion,

ot Wo WTo firidY : IUTRTW wFET,
Hay & O wwdl & 0F o ¥ W ¥
% G WY o st § fw g ww
frir aot & wrEl w1 Feroer A §
o amet ad ¥ fea I a w i
s § Nfs arr 50T ®) wET
gefr § 1 & ayr gon g e o ot
warr Tty ot & o § 39w e
w€, IT &7 gHGT ¥% QYT AT FHA
wiwsy & firn oty vark & 99% fAg
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WAYT FY JIYRIAT TG TAH I W
wT At & W § g T agE

ot ot wgrand ¥ ¥frer fovn f
Avewre feafy & w7 wmawre
Wi e ma ey
7 71 Afww 7 gg ar wig fe e
T WTRT fFT 9T 1962-63 % WM
¥ g foe @ qw &7 gy
mEF A TR WA A
aft e & 7 9w A% g WA W
ERTR Ay A
¥ WY gEre g1 T 7 e W=
ot T g7 qaTlt W w T g ?
@ & fodt o @ foy amr W o
fenfar oar ¥w & v Aopg &, gw Y
wg &% % wv owe w1 feafr vy
gk & weft wwe wr e § ey oY
wog o1 g% § | W e & /e
TOTT T gNT A1 AT qTOTC A g9 A
wEiew faqr, a® w=Ew IEd
wifew fean #t w7 oy wedtien Ak
grT anfre ¥ ) wwz o feaf wemer
§ mé ? dey feafa ¥ oy qelarqw
g aft g7 "% § wwor €7
wvor w7 £ | form 70® & wfeem
wTET § ATWET F1 AEE g §
o oF fewr § offem & gl
ok & o iR ¥ ww oftr & ey
1wt 9 3w ¥ f w1 gmw
§ e AR Ay qErAgEs g o
g dwe ¥t frafy smmer gefr §
wrar FaTer A gk

o 71T i fedw uis sfear =
*1 wry g & fr wmrer w7 fagy o
T g g § fe gt i F amdy
wir &3 go K, ST Ahr 42 go § o
e & Afy 7 fow wd § 0
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o wvit aaqr qadfaat o ewe gaT
g ? Qi M qm ¥
wyz & AfEw i oY arfs s Ay
§ ifs gwTt W & 9T wrRAM w Y
& g AarT &2 § A o e QR Sl
dm AT Eo w F oy gu
a 3w & afafafud w w3 & fav
o1 Bw w1 g v et w wnt
e % frn orwresr g am W
S

ol Fo qo fawdy : wy qwwi
w8, qutfed W3 1w ko

ot wo wro fywt : & swwify W
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o frmy vy & fF owm oo A6
amw w1 g, o w1 ofT wefr am e
A T e, faE
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¥ o AT wF | T o § v
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el ot el & & g O O
ATATITE ORI A & | ET 9T e
§ <c agm & T o< Ty
¥y agw Afe qw & A0 & g7 6T
wrar gt & 1 W g ow & amt
e A 3 § vafae I waw I
wy § Ay wgww & W 9T I
amy ¥ o T % feEi w1 dwoww
FoTH WA K | TH AT KT HEW ¥V
farcret aet w1 A wAT wfgy )

# et & wfawres 07 g
SR 1 gl 77§, WA £
§ A wre Ay aro g & aver
B8 THATEHE WA W[ TAAT WTEAT
¥ Twrers e 3R § faed fe s
o Tz ¥ gETE gveT W wiew
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ot R W wOATT : HAT T
T WY O NAfFim ?

oY wo w1o fyad : A T AAHAT

g & fag & oo w1 FaATR
fr gart ®fauTr 7 7z W g £ 91
AW H gH AW G ST T @A AT g
wawT &, g4 ®1 TOE7T wEH AT,
¥ AT W17 qal F "rg qaraan ot
W@, 97 71 faFw § gAam wwhT
qar fFl T3 1 AT AT g AT Wy
of | Hfau gara w9 § foaer e
ZH ATAAT & | WY Y 69 0% q W
faitn &w7 w1 § e oA g ¥
gadt gt # W Al Qe §
W 3 qoa o fagrl & amr o
T w1 wae fean #few 99 9w
e s ot & W@ T & FTC QAR
Trezafe ot & wv§ e A wwe e
IR a1 e o e wwat fes w o
Sfaa 7dt g Ao & wawg aTeC R
s faerrm wgan § fe faolt &7 o
wg & Frrd wrk & | e & fg
arearad A o fodte frar § e
FE-E ¥, T GrAT AT A A e
¢ ww mimiwﬁtlﬂ

st gew W wewtd I
apw, ford & qgy axq & rorgfa
woar §ifrdr

Mr. Deputy-Speaker: You may go
on. Count is being taken.

Wt o ®mo fyadt ;v fotsd
L
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wt gwR Wy wewtg : f swear
¥ qAT FIT T E W K q9T
T § ¥ grew # @ aaw wror a6 4
W 37 7% #rew 7 @ a7 a5 9
FTHATET gTIw €1 T A qofgy o

ot ®o we fredt : ¥y frdww
ug ¥

JIAN HRAT © There is no

quorum WWT 3FL ATET | WEE @
a2 fforr

The quorum bel] is being rung—
Now there is quorum.
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qEaT & | XHET W9 g A1 @ fe oo
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T qEA, ¥ A T Wy w9 w5
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g & fr = g Al g g A
xafae gy 1 aFwT o f arew
Y1 & fadm wor g g fe o
B 0 AT A ATH s@T= 2 wfge o
wx Wt w7 wfew ¥ gaT sy
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sfoom w1 w9 ¢ K fee @ qg WA swm p oW S 6T medA
wmg wem fr qufc aer s v g
el ol S A Shri Narasimha
e w0, Jfew g S dwe rl Reddy (Rajampet):
Mr. Deputy-Speaker, Sir, 1
T AT fewn B, G PR BT b outeet to mention  that " the
sfararas Farfat = Fiw President's Address is wanting in life
qT W' o e ww, and vitality.
T T/ A & }AG AT T Shri Daji (Indore): Despite your
A W @ weh qom & (Ao 1 Depiy-Sposker, e
a1 FE QTN aw T AR Do I understand that the House and
ar w w ¥ A ETT 'l'lf@, the Chair are both being flouted?
afe g7 @7 ™ wAw W - Mr. Deputy-Speaker: There should
AT ®T ﬁ!ﬁtl‘{ﬁ T o7 be a Cabinet minister.
fear &%, wife afe 7 & g ¢ Shrl Muthyal Rao (Mahbubnagar):
wr fen 6T W weemet ]l sgree with you, Sir 1 will
¥ o@m W A frerdt § ogew :’;?:i;el. m{nifferm to bonprl:::tnto?;
T, A 3w wr Ay ufg e the House
AT ¥ AT W et @ ool Shri Sheo Narain: The Chief Whip
=4 | is here. He is more than a Cabinet
minister.
W a7 g w1 99 foor & Shri Jaganaths RBao; They are
afwa @’" "Tf!i?- afe  wur § coming. (Interruptions).
NI W AT -HUTET. 4% 9T &nr Lr e Shri Ranga (Chittoor): Have all of
o fs g 2w WY R P you been promoted into the Cabinet?
Wl 8 afw W ¥ oy st o gen W wuwd e
W ¥ T oo owe Am F) WY, WNO¥ mEaw o el A
femr mar & @ aw ek ger
& wopgfa ot o1 g ward Wy K, @ oaw & b gem oW
g fr W9 WTEM ¥ IA aw oard w7 fmm s
aEt w1 Iew s fomn 3, for ® . ) -
¥ twE fem o ac _u;’lﬁmu‘ltmmww
fafrw gl & @ ¥ 2w ¥ .
Tw W AT wT famr § ﬁ“qﬂﬂm.':‘m
P S ET e 9w fr @R
Shri Ranga: Sir, th ust be
b RARUS L -omeumofd:'orun:nArTweto
Al understand that this Cabinet respects
democracy and Parllament or are
traid of Parli in it
o Wt ¥ g & e & :::{ ;le;lwuc:ald inl::n::t S
WY G ETATT ¥ TETE ¥ Y- Parllament goes ifito oblivion? What
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is their idea? You should be able to

communicate this to the Cabinet.

st gFW W FGIY e
wiwa, et & g A A g ok
3y, forrd mw Wt T F

Mr. Deputy-Speaker: 1 have told
them. Let us go on now.

Shri Surendranath Dwivedy: Sir,
it very much depends on the Chair
to maintain the dignity of the House.
When they flout the Chair like this, I
think it would be proper to give them
a lesson by adjourning the House for
some time. After all, this is one of
the important debates.

Mr. Deputy-Speaker; I know it. I
have already told them that at least
ene Cabinet Minister must always be
present in  the House. They can go
by rotation.

Shrl U. M. Trivedl: You have been
pleased to say that and at least in
16 minutes they should have respond-
ed to that (Interruption),

S(gFT WA wENT ;A §
wr, wfew el Y R 0 mw

¥ wn opeed m E)

Mr. Deputy-Speaker: We need not

adjourn the House for that. Let us
fo on.
Shri Narasimha Reddy: Sir, as I

mentioned, the President's Address is
wanting in life and vitality. Before
1 get mysel! enmeshed in its phil

FEBRUARY 23, 1866

Address (Motion) 1904
would also like to add a few words
of commisseration to such of those
competitors in the game who finally,
for some reason or ofher, felt them-
selves unequal to the task. There
were among them strong and hefty
people but without the necessary
nimbleness to run the race. There
were also lean and lanky people with
nimbleness all right in’ them but had
not sufficient stamina to sustain them-
till the end. Our hopes ran high
when from out of the Fanks emerged
our Andhra runner and with intrepid
steps and steady eyes stood on the
line straining at the leash. But, Sir,
all of 5 sudden he developed asth-
matic symptoms and collapsed at an
early stage. Otherwise he should
have been sitting in yonder seat with
his brows bound with wictorious
wreaths. In this crowd of competi-
tors there was one man towering
above them all, his eyes flashing
with the glint of incorrigible tough-
ness. To him too our cheers, for he
deserves them most.

Sir, the President in his Address, In
the 28th paragraph says:

“Members of Parliament, a new
Government has come into power,
led by one you all know and who
belongs to the younger generation
of freedom fighters”

Thereby he means that the old order
will yleld place to the new, that the
older people would be supplanted by
the younger generation. How jarring

phic vagueness, I would like to thank
all my Congress friends on the other

side for having put up a fine olymple .

show, in whose arena was run the
first historic race for leadership and
Prime Ministership. 1 congratulate
Mrs. Indira Gandhi on her signal
success and hope she would not
emulate the example of that other
lady Prime Minister, Mrs. Bandara-
naike of Ceylon who went dangerous-
ly down the slippery slopes of
Chinese Communism and nearly ac-
complished her country's ruin, I

this stat t sounds when we see old
people, good old people like Shri
Satya Narayan Sinha who for the
last 18 years have .been sitting clasp-
ing the ministerial chair like an Octo-
pus, still going strong, and preventing
the entry of younger men into the
Cabinet. The other day, in the
Whips' Conference at Bangalore, a
statement of Shri Sinha to Panditji
was circulated widely and that was
this. He is alleged to have told
Panditji: *Panditji, do you know why
your room s so clean? It is because
I am at the entrance as the door mat
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and all those prople who come into
your room, wipe on me the dirt from
off their shoes. That is why your room
is 8p clean"”, I do not know why Shri
Satya Narayan Sinha is not willing to
dn similar gervice to Panditji's beloved
daughter., Now, Sir, from this hori-
zonta] position as a door mat he has
raised himself to a perpendicular posi-
#fion as a floor leader, and I hope he
would not dissenminate al] round the
dirt which he has accumulated as a
door mat for the last 18 ycars. Amongst
the Congress ranks there are intelli-
gent young men with capacity, integ-
rity vigour and vivacity, men like
Shri'Azad, Shri Ravindra Varma, Shri
Morarka, Shri Ram Sewak Choudhuri,
These are young men with hope and

ise, 'There is also Shrimati
Lakshmikanthamma (Interruption).
Why nol? I say there are ever 30

many bright, capable, virtuous men
and women who would be able to fill
these positions with credit and honour.
But, unfortunately, they are not versed
in the ingratiating but despicable ar'
of sycophancy and flattery.

Sir, the public is intercsted in seeing
that the Government is run by rapa-
ble, men, men of high purpose and
resolve, But what a pitiable spectacle
it is to sce ministers jostling and
elbowing on another for rank, for
power, for portfolios and for floor
leaderships as though they are school
boys in an elementary schooll They
do not realise how low they have
fallen in the eyes of the people.

An hon, Member: Sir, still there s
no Cabinet Minister present,

Shri Surendranath Dwivedy: Min-

isters everywhere but not a Cabinet
Minister in the House!

Mr. Depuly-Speaker: The Govern-
ment is sufficiently represcnted, Let
us proceed

Bhri Narasimha Eeddy: I not the
Prime Minister capable of exercising
control over these recsleitrant min-
isters and castigate them either to
behave better or to get out?

1887 (SAKA) Address (Motion) 1906

Shri Ranga: She is their tool.

Shri Narasimhsa Reddy: [ am sorry,
in the very first act of the formation
of the Cabinet the Prime Minister has
set at naught the salutary principles
which ought to guide an administrator.
The Supreme Court had condemned
a Chief Minister for acts of misfea-
sance, misbehaviour and callous in-
difference to public interest,

But that very gentleman, Shri
N. Sanjiva Reddy, is now placed in
charge of the very portfolio of trans-
port in which he is alleged by the
Supreme Court to have so conspicu-
ously misbehaved. What is the mean-
ing of all this? [s it so that he may
carry on his depredations in a wider
fleld? The public are inclined to think
that it is a cynical contempt of the
judiciary, a mockery of judicial pro-
nouncements on the scts of publlc men
arraigned before it. The judiclary is
the sheet anchor of the peoples rights
and woe be to our country if judicial
pronouncements are not viewed with
respect by the Prime Minlster,

15 hrs,

Shrt K, C. Sharma {Sardhana): Tf
he goes through that judgement care-
fully, there is no condemnation of him
n it

Shri Ranga:
the newspapers.

Shri Suresdranath Dwivedy: Why
did he resign then?

It was carried by all

Shri Narasimha Reddy: [ do not
want to dwell at length on the many
air disasters which have occurred, the
first in the history of our civil aviation
after the advent of this gentleman
with ominous portent,

1 am only stressing the fact that
50 Members of Parli t have poin-
ted out their fingers of accusation to
this man and asked the Prime Minis-
ter to expel him, but still he s there
sitting on his job. We are mention-
ing it so that the present Prime Minis-
ter may realise ber error and set it
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right. After all, there is nothing infra
dig’ about it. Even Mahatma Gandhi
used to retrace his steps whenever he
found that he had committed an error.

But, side by side with this judicial
pronouncement, there is another judi-
cial pronouncement by the Chief
Justice of the Supreme Court, a far
more important pronouncement than
this, affecting the vital interests of
the nation,

Shri K. N. Tiwary (Bagaha): In
his |ast speech he quoted this judg-
ment, and there was a debate.

Shri Narasimha Reddy: This relates
to the administration by the Govern-
ment of the Defence of India Rules.
‘We have been witnessing how milk
vendors, carriers of headloads of
grain, poor coolies are being harassed
and arrested under DIR. The other
day the ex-Law Minister, Shri A K,
‘Sen, said that he was also of the
opinion that the DIR was no longer
necessary. This is the case of a kero-
sene dealer being detained under the
Defence of India Rules, These are
the words of the Chief Justice of the
‘Supreme Court:

“Speaking on behalf of the Court
the Chief Justice felt rudely dis-
turbed by the thought that con-
tinuous exercise of the very wide
powers conferred by the Defence
of India Rules was likely to make
the consci of the authorities
insensitive, if not blunt, to the
paramount requirements of the
Constitution, that even during the
emergency the freedom of Indian
citizens cannot be taken away
without the exiftence of a justi-
fying necessity specified by the
rules.”

These remarks show that the Govern-
ment has been callously, insensibly
and heartlessly exercising the powers
under the Defence of India Rules and
misusing and abusing them. These
remarks come, not from any Member
.of the Opposition "t from the
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enlightened, cultured and highly
accomplished Chiet Justice of India.

1 g W wmOT  JOee
wEry, ¥ WA smAeqr wwgaEr g
Y T f XA T w §) Afew
Wil aF WOHTT T w0 W1 AwEn
gt o AEt WA ¥
Mr. Deputy-Speaker: Order, order.

S gTH  WT TEIT . IIsw
wRIEA, WIGE WIRW W1 6T ST AR
gor ¥ friwaww & @ ommr
T g
Shri Hukam Chand Kachhavaiya then

left the House.

Mr. Deputy-Speaker: 1 have com-
veyed the sense of the House to the
Government.

Shri Surendranath Dwivedy: Thea
adjourn the House,

Mr. Deputy-Speaker: The Govern-
ment is represented here.... (Inter-
ruptions).

Shri Dajl: Who is representing the
Government?

Mr, Deputy-Speaker:
three Deputy Ministers
Minister of State.

are
one

There
and

Shrl U. M. Trivedi: This is not the
way in which the House should be
treated.

Shri Surendranath Dwivedy:
are al] walking out in protest,

We

Shri Daji: This is making a moc-
kery of the discussion. If this is the
respect which they show to the House,
there is no point in having a discus-
slon in the House.

Mr, Depaty-Speaker:
word to the Government. Let us go
on with the discussion. I am sorry,
I cannot adjourn the House. Does
not Shri Narasimha Reddy want to
continue his speech?

1 have sent
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Shri Ranga: We retain our right to
continue the speech when the House
is properly constituted.

Mr. Deputy-Speaker: If Shri
Narasimha Reddy withdraws from the
House now, 1 will have to take his
speech as completed,

Shri Raaga: How can you do that?

Mr. Deputy-Speaker: He cannot go
away in the middle of the speech.

(At this
Duivedy,
Daji and

stage Shri  Surendranath
Shri U. M. Trivedi, Shr
some other hon. Members
left the House)

Mr. Deputy-Speaker: Shri Narasimha
Redd may contiune his speech
{laughter.)

Shri Ranga; Why are they laughing?
They sought to be ashamed. Do they
want dictatorship? Do they not want
democracy? Are they not ashamed of
the way in which Parliament is treat-
ed by the Government? They may be
fond of the Government but still they
should show certain respect, certain
decorum to Parliament.

Shri Narasimha Reddy: After these
remarks of the Chief Justice of the
Supreme Court, if the Government has
eny sense of shame and decency, they
would not lose a single minute in
abrogating the Defence of India Rules,
The continued existence of the Defence
of India Rules in the statute book is
a blasphemy and a treachery to our
country. It is only to avoid such a
contingency that our founding fathers
took care to enshrine the rights of the
citizens in the Constitution. I would
thercfore ask the Government to see
that they take the earliest opportu-
nity of abrogating these Defence of
India Rules.

The President in the tenth para-
graph of his address hay; opined that
national income has increased from
4.5 per cent in the third year of the
Third Plan to 7.3 per cent in the fourth
year of the Third Plan. We know
what these fingures and percentages
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are, how they are cooked up in offices
for the delectation of their bosses, the
Ministers. No doubt, a few people
have become rich, but these are the

P the blackmanketeers, the
licence-permit-guota  holders, the
hangers-on to the Congress bosses, and
has nothing to do with the large mas-
seg of humanity who are groaning now
for want of food, which frustratiom
is shown by the numerous food agi-
tations and riots throughout the coun-
try. 1 wish that the President had
left this matter unmentioned. It is only
an uncomfortable rememberancer o
the people that only the sycophants at
the foot stoo] of Congress power have
& chance to live and lo become rich,
and barbarously rich too and that the
much boasted soclalistie pattern is
nothing but a mirage and a hoax to
be dangled in its most attractive and
alluring manner before the electorate
only during the time of the elections
and afterwards consigned to the debris
behind the c¢rimson-cushioned palaces
of Congres Nawabs, Ministers and mil-
llonaires,

Mr .Deputy-Speaker: Now he should
conclm_ie his speech.

Shri Ranga: He is entitled 1o have
20 minutes. He has taken only 12
tninutes.

Mr. Deputy-Speaker: He began at
247

Shri Narasimha Reddy: There was

disturbance, T have taken only §
minutes.
Mr. Depuly-Speaker: What do you

mean? You can take another 2 or 3
minutes and finish.

Shri Narasimha Reddy: The Presl-
dent hag said that on account of the
failure of monsoon there has been a
deficit of 11 million tonnes. What a
lame excuse it is? If the Government
had taken sufficient precautions in
improving means for increased food
production, foreseeing that these faml-
nes are a recurring feature in our
eountry, such a debacle would not
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have faced us today. Had the Gov-
rnment expended one-hundredth of
the money, which it had spent on the
huge industrial white elephants for
the extention of electricity, we would
not have felt the pinch of famine so
much, In the parts from where I come
and where there are thousands and
thousands of acres under well irriga-
#ion, it only electricity had been in-
troduced, thousands of tonnes of food
would have been produced. What is
the fun of ministers strutting, parad-
ing and trumpetting in every Budget
seasion that they are going to lay the
greatest stresg and importance for the
improvement of agriculture? If they
are really sincere, let them decide now
and affirm that if any parti-ular village
demandg electricity, on no account
would it be refused on grounds of want
of funds or paucity of staff. Would the
hon. Prime Minister circularise to all
the States that ample funds would be
made available by the Centre and
that they should go on with the exten-
sion of electricity to rural areas at
galloping speed?

There is no hope for agriculture
unless the planners—I mean, the
Planning Commission including the
now exalted Shri Asoka Mehta—are
asked to shift their headquarters
thousands of miles away from this
exotic capital of the modern Moghuls.
They should be asked to live in the
barns like the agriculturists. They
should not be paid any salary. They
gshould not be given any cars. They
should be asked to live—please do not
ring the bell........

Shri Ranga: He has still got five
minutes. You sald he started at 14.57.

Shri Narasimha Reddy: Please bear
with me for a fow minutes. I will cut
short most of my speech,

Shri K, N, Tiwary: By shifting the
headquarters how will production
increase?

Shri Ranga: Why not? (Interrup-
tion).
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Mr, Depuiy-Speaker: Pleass con-
clude,

8hri Narastmha Reddy: T um finish-
ing. How many minutes more may
I have?

Mr., Deputy-Speaker;
finished your time,

You have

Shri Narasimha Reddy: I have not
finished my time. Please give me five
minutes more. 1 will finish.

The Planning Comission must go
thousands of miles away. They must
not be given these palaces, They must
be asked to live in barns, They must
not be given any salary. They must
not be given any car. They must be
asked to live on the 30 or 25 weres of
land which they have fixed ag the
ceiling for agriculturists for the sus-
tenance of their households and for
making both ends meet. Only then
would the nonsense in their heads be
knocked out and they will come for-
ward with concrete suggestions.

So far as our foreign policy is con-
cerned, instead of the bluff and bius-
ter of the former deys, Shri Shastri
brought the smiling word and the
healing touch to improve our relations.
Qur relations with our neighbours—
Nepal, Ceylon and Burma—have im-
proved miraculously and our relations
with Russia also have improved, May-
be, had he lived, we would have had
the same smooth relations with
America and probably we would have
had good relations with Israel and
Formosa, the latter of which is gov-
erned by that remarkable man.
Chiang Kai-shek, who in the hour of
our struggle was the only Titan 1o
support our independence. It ig all
due to the golden touch of that re-
markable man, Shri Shastri—a man
of humble behaviour and simple ha-
bits, the very impersonation of India's
toiling millions. Have you come across
in the wide world a Prime Minister
living & hand-to-mouth existence and
yet cheerfully and manfully bearing
the responsibilities of his household
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duties? Anyone of the contractor e o

minions of anyone of our Irrigation I:* : - it e t
Ministers in the States could have W W weR & e
tossed a three-lakh rupec cheque and AWy X ...
bought three dozen cars at a time, but

Shri Shastri, the Prime Minister of S} TREwE ataw ;o wTERT o1 ¥

the Indiap Union. could buy 3 car only .
on @ monthly  hire-purchase  basis. ﬁqa L ﬂ'ﬁ §‘TF a |

Tiue gigantic fast has  stunned  the “.‘m-. f“!“ A

people of our country (o a realisation N
that a great man of spotless purity has FT WTER EEIL FIT gOT AW wreat

departed from our midst, Long  will o ¥ dge W w7 TEWT frOw prr
-

he live in our memory as a green B A -~
oasis, a clear, clean pool of sparkling, w1 forw ATt Ll & 3 ¥ Faw

erystal water amidst the blazing desert fasm  gror ﬁ"f‘l’, T T A E
sands of universal corruption. Would i Teon ‘m‘ Hm
it be too much if I suggest thal an e W g% " ) !

internationa] peace prize be instituted wig arAr § fr of g oawt w
in Shastriji's name? Shastriji died for W ORW W W W wmeRT
peace. He died not for eace brought "

ol Ut gf 1 g s o

upon by pusillanimity, not for a peace -

which is the result of fright on ac-  EWIX QW medfl oY gwt dw ¥

count qf 5 big formidable enemy 'Q{llmu’f ¥ A owniwn o Arfe
wE TR

poised on our frontiers., he died be-
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thought of the peace in the clash of fxew g w3t w7
resounding arms, in the flush of our

advancing armies, in the meridian of w "ﬁ qw ¥ oy
the deathless heroism of our country's ¥
finest sons. Shri Shastri was a man, AT

a patriot, a lover of humanity whose
whole life was consecrated to the ger- Trezafy w1t i o eoRT wwar

vice of our nation, 1 would request Fam §
the hon. Prime Minister to take the

lead in the matter and institule an FEA e
internationa) peace prize to commemo- ‘l‘ll’f . ¥ awd fow

rate Shastriji's memory for some gene- WIT UF =T ¥ A& arwar feur
rations to come. aIw Faar wwar § e oot 3w
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T E wret ot 3 mEr W o A
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# AT =y femm & Prewm @Y shurfy gt vl Afer 2w &
frer of wiiat & 3w # gwr & Oy W ®t aratoe e b
o TE ¥ TARET fpgEm T g wrafos d@%z &Y §7 ¥on et
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Tiasy | mEamafmaeas ¢
I faew ® wire @ e @@ @
wifge 1 faelt o sofe & g ag
fapara & a2r a4t 7 &y Tawr fag H vy
T wow wifgn | 3§ @t AW O
T G F AT IH T AT ¥ w7
w1 Wfge 1 @R AW & SE-EE
¥ Ty WAw feeew & g2 &7 &
& wr | I faeew oF au faew
g o 3961 o fam & fao Wt
7 thad | 3w & aft T ol K WK
wrT fag & v fan o o S
faeen wom var mar AT ane e
T AT gwE TEE G e
wrrer faren w1 w7 arr w7 de
Lol Gl

THOHET & AT H Wt o w0
% 3 o & v W 9w I §
kR F A A v afer &
T3 WET FE fE TR QAT wT
R ¥ @ 9T 9T fawrt v oUW
wrare ¥w ¥ wrer for oaw o
wr ol Tar o wwAr § o fadw o
ot wifere ag aawaT wTgn e g sy
fewr wag & wwEr W oW
w & ? et offeafa @ & ao
avffmdsa s @ ar g g7
STORT QI & ATq Fawya g1 T
2, worc W A arei & arww fea
a1 W aw g R A aw Avd g,
T A Y ATHSAT BT INATEET & W
wafrg Wit g ol dafa ¥
& T A § O et T @ R
s aEem T wEAT § oW dw oW
¥T wwifaw Wt ¥ W W R ¥
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won & & fag dare A 4
Wkt w1 gfe ¥ 3w o ofer
§ ¥ ool T eltedew, s
FET Y aqE 7 FEAT 0 T3 W
ot & e fam wreor fie roeet
ared 7 Ffeer v A @Y AT #
g & fag & o wY qos fie
gaT agi ¥ fagr & aga & Wi e
ord ¥ | OF gt gETt W3w ¥ & A
qTeT T O AT A AW grew S
¢ 3t | & &R agh O 99 ¥ awy
Wi v N ferm e g w
Wy @Y, UF O ¥ ary i frg Sy o
wTeET | Y AW grE 9T 47 JER
@wA 9T g gfaw A fregre woi d
¥ vy oy o ag O o1 o ow
qerd ¥ otwm gur A ¥ wy et
AT BT AT | o ag & de e e
% ¥ A & fag o e ¥ ool
e W eme g 1 wefeg
o & e § fw § o o
wod v fw § tw F o &
forg 1| wx wr Aw ¥ cAr Wi ey
A & W oo 1w ¥
O W awg ¥ afcferfir @ mif o
aFar | & wewar g P gt S W
w gfer ¥ o o qafewr w87

azt w vt MwE w1 vy
& a7 W Tl T tew o ent g
fagre # wrow o ot § dww dw oW
I ¥ ww gt Afer et o my
wav wEAT AR i @ @ e wroaml
# ot farareft wreeft & v o ot § Ay
o2 firamt & faareft & ey wfie et
ok ¥ W F o A § fag
farsrefy v er WY g wliid & ff frey,
arft § 1| weere WY wifin ), oF arw
o frwew e T T S o
firg fraft e wot wifeg 1 e
warat Fagr< & st gut wdwf ¥ faareft
2501 (Ai) L8—9.
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¥ T ¥ oW § oife drw firemr o
wifgg |

o1 vt ¥ gy & Wi et s
T f fe oo & AR ek W v
wure fer o1 & gefie w@n § fw
HRTC STIqeE g wg gk
¢ i wOq | wET ¥ ATk gl
¥ wfewree o7 @ gREE W ose
& awer oft & wwew war

o T A Wifiear e
ey, wifE T e agt fos ger
o A oFf gl onht § afen
o B @ gwrf @ g fr g ot ge
S ) & W wwwaT g, § e g
fareft oY v a1 o, Afe g oot
w1 gagw gwwer g, fedt oF W
-t

AT AT wE K m
o et At o gera ¥ m {6 IR
wgt vy Ty grT, st wre, Fare
ware g 7T s Y vy wet fre
ot 7 waTa ¥ faar wow §, wat oW
e T e, T AT, e afv ey
Tz Wy 7% 9T fow amfy | qe
TR Y TH ST T quT gy et
woft o wuTA wat W et § e
Ik GXT 50-60 M = gy £ W
o &AW1 TR FYT O oAy  ¥TeT
rh et T wwesTr &
farars go ff w0 areft & 1w
e 2 fear e garl avew QoA
Aot & gz aefy ot £ 1 AT oama
T E TA AEHF AT o F
w ot aeft ot vt 67 frarweA £
& gg Tt AT arar fis o Wz A Y
w 0% ¥ ol wreeft & a4 wefr ey
forag Aferaofy 31 & < fr
wre-erwr ¥ ey o foefe) o T
%, ww agt wwi w¥ o gafag o
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[w1e Tm wwgT afgan]
o & T & wd ot vy g
N fredr i wdRA A Trd grar o
F@TC 9T W qORTT Y ArETIRY
9% | qIfFEnT %7 ¥ IT [T A
gt § ozt 3w ST T -,
T F 12 ¥ 15 wtfeat ¥ T
arferT & st fear | sy oY aremr
¥ 73 wegr @ @ ag gORC WY
arerasy g | feT v AT W
foury & foq o091 3 OF WO T
¥t %t ¢ fr 7 wewr gg-faw oy
23 frera & T oifemr A frm §
wafs wafeag g o fs oifee &
W 12 & 14 Sfeat or 16 femrae &
wTRaTE Feut w1 oy a1 ¥feT wrw
# fgal & w7007 T @ WA w0
wwe ¥ foury amelt am gz 19 w@ar
oer | o % g A A FE W@E

ot fagvet www (AET)  few
e 9T ?

WMo T AR Wfigar : qw w1
g ? w1 Wi a1 SATET Weer g,
Tz wAt A W 1w e g A
qrEa o & qHA A F9 wweq T
¥ 6 § W ow, oF & S da
§ o qw ww ®1 vk w5 faork
g 9 £ & o Twee 1 e
& 37 16 fegwe & wmaow ol
qafeon & g wfeena 7 w0
fwat aqr 9w % ST #AE &5 o Wi
9 A9 W9 7 waT w e fean wk
ST R AW W AW ¥ AT wwe &
T # gu T § Ay frewa
fraam I i mad 1w H
o F1 JWEA @ 6 I e
TR T0% § " iz ) e
e wouré B 7 ogE g awr w1l
wegs faamd graAmai & 30 STEQEs
ok = 7 fe=rt gnit, ary frdem

FEBRUARY 23, 1068 Addresy (Motiom) 1924

B Qrorma 7 fors &Y Al fear @,
foam ¥fem & wmar v 10 W
WIT T fqar amg &t 40 T THY
7% 3 R 18 7 i s W
oz ) oF oy af ¥ oafe
IR e g wx § ag feedm
ghwer %7 3w @ fera ma , 40 ST
TFE A1 ¥ F T 5@ TR 9K WK
ag & A ®% www § 5 g ad €
TR T % fgae ¥ @@ a0 §r
T afgar TRTCE, 88 TRTCE 80
af &t g AW F faar§ w1 9 o
¥ fog | w7 g A% A @ § W
W™ &1 ga7 & o9 &1 @ e o T
& goer § w6 wadr avgar
fir ag faowt Wi faoeft & 3¢ 2 W
gadt aes faoelt % gul w1 wrg oorg
T &7 ggq feael & a9 § qg wEen
dar W Y § F v W g T &
W T ¥ ¥T HAAT, 43 G| 9w
wM aw 3 ot ¥ ogal e
fFram g i wr e @ §
aoere faoret Wi fasrelt & 8¢ 7 @
qr & ¥ 1 IE% weTa O WY weAng
gt § fr g v ¥ whw frame
¥ wog O wraw dfew frwfera
¥ wFFT ¥ T, IAR! FEA FY qT AY
wre & Ay § frelt g e & oreftare
1§ FA & WAAH Ag 56
T @ § fo @ s @i |
g o' @z el & 1 AT 9Ty W W
damt § foed f& we oF ok &
TR § 11,000 99 g fawgw qwar
ST 97 Vg7 @ 6 WAL EW W 97
% gy 3w ® a@ W A1 Aw 25§
30 A A ¥49 W oF o0 ¥ F
RgTa %A I w9 WK fawfeag
aw w1 61T, W ¥ g W e
T Y AT FCAT & | qE ¥ W T
¥ uw wEesl At
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Y wo mo faerdt (wmEr) : WX
Ty wm Y wrk | 'R W ot
P A Ry et gk ?

e T FAWT Wiy ; FHTT A
N ¥ faferma adl 3% 97 &0 w1
2 qalt @, A Q¥ T A @ o
gy e T @ b A e
W & w § Wi sl faamlt et
ag ¥ o § fe gad w2 wy@
Y wm v ¢ fE oag ¥ g g,
T AW | gt afes e e &
SuET ¥ ¥ § fr o woml W oe
waww 4t §, ¥fer awom) W
wfaat & I @wil # el A Y

wegr gwt 5 AAm e A 98
form | @ T A o w wEE
T W wmar w3, @ weer §, 4T
wg?

& g1 wgan Wi § v @ g
w1 & & gee gfew o qoer s g,
#fw ww gre & o 2w & age foasivy
O W AW ¥ O wHE gORTT
wgT Wi g | xE eHd wefan
wgn ¢ f ag vt frd) svr ®F qwed
£ wifrw T @ 9 v S Iy
g w1 ife weaT §, @ I wger
w2 faar vl g ) gEAT &Y €A
SRR (Lol e
1 @rar —2wfaal & o 7 e
aft ard § 1w goeTT wY w46 s
woRAT A8 &, o 39 1 gw A frer
qinft | g frEwR e W e
srfes qgw fedl avr ® fomaar &
aro gaRd ¥ pfow o & 1 4
ag qaT s o Fifen v § s qww
wat § o' Fuk a1T 39w g fered
k1 aEt & S w1 g fawray o &k

wuf A § o

PHALGUNA 4, 1887 (SAKA) Address (Motion) 1936

W Heft wTgw ® qg ¥ OF S
Tt fis © AT o 9 w0 2 w7 w6l
b oot g8 ) R TR g e
for o oy Z T W IE TR
TR qwTE Tz €1 wr ant o
o S ok fewTar & | et et
awf A ¥ fog qEm w @I
qwe faar | wrcaad # A A ow
# a1 i g fF Az & v woft
wwif ¥ fomr &7 fs w s oWl
A gw Wit T ¥ I@ ww A
&1 gt wrar woft § 1 gw own § AT
Iw w1 W1 g FrereeT §, oW oW
& g amer wnft i WY Iw b gager
FOETT MY FATHT, AW O AT o
ot wiT Wiy weidt wowre werft
T

oft waw | fis s oonfify
# ot wft @ waw gATl FORTT W,
T w7 A we a7 @ &, i Tooffy
1 e g 7 & fie gi-erpeer e
w0, wrww womar w0 iR gart ey
w1 w1 fror Frmer arem ) W W
W e s ot oy B, ot e
et iy o § o of srrerYey sy sl
wasrorlRtamb et bt §
wEr | B T aEAr guiEyet o o
mft, X 1 e e oy Rt ",
#fier 5o Paor T afeww § 1 gw A
9 Ry &t o1 fin gw oft Wt v
w7 o gw & e g
wyd T o wwiig g s &
st wwaTT £ T 1wk o el
afg W wzarr ot wiyer, ¥ w
wrf s g § o aneRT S § Fe
o oy & aoft arr aer wed g,
ow g wig weur faar v § oy
W & g & ay wre fear o, iy
szt € o "

o qg Iz § f oy s &,
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[wre s s

o fedt wamdy weeT Y gy T @
st g ¥ ary W W | et are
o1 T & s A, re
T ®Y wAE 9T a7 frer gamade
#, yafarg e wramdr ey wgf frer Y
B, AR w7 W T B, e s
o wz wear fomm e R
a1 won ®rf wEd A o W A
& aA S ¥, v frgmaig ¥ we-
a4 1 FdrAT I wAATE AT
o T & ¥ aE AT A g e
g A Ag weeTEr A W av fw
¥ ¥TATt 7 a7 qAT afoomy Pt
fs 35 w0 gt awdd W oA
aTE & 9w et www Fh )

ot qg Qi TR T F W A
faear weam § Wi o & gt W
wa Wt greTd A ey aAr gk ¥
ww AR & & & qur A § O g
fem e dew A g v
fammwr & W o A W wy WA #
e T g & 6 qF acE a drae
' T ¥ w WA § 97 gEd e
S W ATW o AT TN A

wifay ¥8 awET FRQ §
ATEY GANIY ®T T wTwe S E
i 3, wiew ¥ s gn
et ! O A T Oy WA FaTd
o W T T W g ey e
1 o, iy g Al 7 e aE
g% o § g7 T §E TR &
wil ¥ ag W e fa fn g v
o & f qfes g RN T
o ¥ fr 1y @ el W
W oA AN, W T A @,
a IR W AMEN, @ 3§ O
# v fs Troefify sk anr s
Y X FEE )

FEBRUARY 23, 1986 Addres (Motion) 1928

R TrdaT A ¥ e & e g
war qar.ar £ ST drer @ % T
EAAT 4, IH T [oq WL I F 19
wear wifeq | W TwAAT w=AT g fE
REATE & Faw ¥ gL G ST AFT
&, AfET ew & 5 w1 o A
WY 91, A 3% 8 O 1@ w7
afer | o ot TerET ot T &
ag—Er F%ar § FE oty 7EA 0
T T ATT—ATURT FARY & wT A
ag w¥m fr gw ¥ arowe wRYY WY
&% a¥E ¥ THET A, §W W ¥,
w8 7, 39 & A H W awg e
wer wy P & wem wteaT f o ow
TETC %7 Ay & maers @ s
¥, ey wmet g @, sk s g
(A QR ol A

WA W ofee & fowt &
eRFf A AT A A LW
7 WY weaT §, w¥ 23, 24 fA oW
weefr-ar g § 1 wfer o it R
wiftx off am o ST FTET W T
Awarfeat ® wo-wdat T W §
ey ¥ fog wwEr E ) & faw & wf
Ffog ww s § ) Aga e
T mf & | A wOET Wt FAE
w faafr W gu & ofs T awr
ATAT WY wE wF (6 @y, qAT 99
gV W gur § W G A, A
a fa¥, 37 % a9 wwar g, @ agAr
wAAT BT AT W G 1 FE WO ¥
wow gar gut & )

amrer TRy & fagra & qrarw
# & 1950 ¥ Age—Foare amery A
oz feamn § wifE fogem o
afeemr & frvell 8 a7 & wamer afgan
wEYAT gt AL § 1w & OEE A
agd 3w F Gl AT o o I ¥
wern okl ¥ wfgw 3 ¥ oy ¥ @
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forar a1, ag a=dn afgq & o%
o g wwa §, «fET A oV #¥
7 2 ¥ At g fear mn , ¥
I & fuw g | oF s & Few faar
& wergmsl f1 gEa & wfvwe
s gh wv gt # foan war fe
AETHETE OF e, A FAA T WAV
g, ITHT TOHTT A7 TCH § 725 (7|
x@ feufa § 1 % § oot W gadr
¢ weafeafs | avq feafr o o
& @9 ¥ §F FETC Y @1ver w7 gl
2 o mafau gz wE A W ST
arfwear & wad w1 qaw A4 'y
T\l 35 & fF A9 gl & A A
AT §—TTwT ARETY B 39 ®
fas §—w1T ¥ ars T AN gRaaT
q o uTx | 7oA § | AfET gy
T TRH ITEET § G AFST AR
§T &1 T7ENT TATET 4T 1 AT gHeAT
T T4 0 G, g wwd € AT @
3 fF s w8 q¥RET @@
4% WAPAT TH {1 "€ 3 W |
aat 7% w9 74 fatvaa o fw av a1
M WIT I OF AT T30, 5T @
FH A i, f7 @ awesg W &
WAATC 60 FUT FHATT  FiA, A1
AMATT AT, FATH AT WTH 1 g1
WIgz AY a7 § arz aqt feafa wy fw
ER CEGEECECEE SO i et it
A ) A A T 9T T e
X HET § %7 731 7 afew AT ®
TATMEFE WE |

afFq =4 917 gudeT 1 gaRAr
wifedr 1 wifF O wEA g g e
wq g7 s vy frar-frar s 1
VF TR ATAVET S ATAY B A W
& W | wife A1 arwreer Wi §
ggemd 7 WrgTmrafvay ¥ qwder
¥ sfafafa sresat ¥ w77 911 gwdee
T T Q1T B F I | e

PHALGUNA 4, 1887 (SAKA) Address (Motion) 1930

T 91T e 8 adry O S
HIga #1 Ja% FI A9 wow a1 §Ax
¥ fgma & wigi= &4 | g feafer
¥ & A gwreT ®1 § oF aw a@rn
AT E, UMK I® WA A9 g,
AT arog 7 w1 a7 T e @
& 6 gfgart oo gk & 21 1 o o
ai § ot 3§k T T whowy ey
§ 1 T T A ¥ 0% Ao ar
afrset gfrr & vt & Pt o
& fly Y aremars & s arfeem
w1 ofqare frg 1 gadt aTw s
gfaar &, =@ WY <y QAT 3, afrwst
gfrar & farers frer—ofray Y yfeare
fed \ Adtrar w1 famam o @ Sfare
argars 3 fe-ofmar w few, 3+
ATt w1 qreme % fymr-gfm
i gregar w20 AR & e mm o
o gy 7§ J= & i fay
4, argars & fame 3T ofeurci o
TS Uf o § OF gA AAA=T A
% e Fvar v 1 QAT Fegf 3 -
TFT 91T w8 ot 7% 39 T2 8 % ¥ gk
# wen & mmar ifemr 2w IR
AT frwa @ E, §1 qwar g v oy
IR AT AT ATA, T AT AT GHT ATV
8 91 ITF AHA @A, wwT W i
TFAT F @ AT AT O
Zwgi KAt T 8, T AT
4 fe YER TR g TE, WTR EE
01 aftay 7 q1€1 w1 AT W ffwwT
WA FT AT FFIH I AT 6
wifen 7 wfe ATTE (W ZT €1 A
TR ATH, A AT AW AT |

™ T T A gar § T
¥ AT ATt @ TEY, afes st et
w7 ¥ AT aeea w, dar e g
o aT7a ¥ faer 6 Ter ot =fum
faoaamy 1 Fr 378w o7 3w Afer
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[w1e T wvET wfigar]
et 7 7 g1 e W Wi aifse
AT T T HTA KT A0 FER ek g |

1931

4
T a0 wGIRT | TR T g
i

it Trws aww ;_avt @ frre
L4

IMeaq 44 AR 9 ¥

T TR

I am only concerned with the party
time allotted. 1 have given him 22
minutes. You disown that member
from your party, if you like.

H( UMRWE THW ¥ e Wi
¥ faly wroet Aifa g s xg P
T, 1 gt o ¥ ol =y e Ay
it 1 '

Mr. Depuiy-Speaker: The Member
complained to the Speaker that he
is not called when he is here. It is
the duty of Members to remain here
till their chance comes. The House
cannot wait for the Members.

W1 TWEWE TTeW © I T AW
wogaT & | g9 ag wEm Wi

TMo 1 FHigT mifgat : T A
¥ oyt fedwit amwt § qw @il T
fis firw g & W FORTT § S W
At § o Al & aff o, Afer
fieameft wat e & 1w 8 gy fas
fﬂﬂl‘ll‘[ m; m’(. ﬂ'({"*
aifgy wgrga & art #, o fis s
ey ¥ dfra gart whfre s sy
w frard § st ow w1 fore wrT oY
e A T s 3 fem W
w! aww gy ot 3w & wg fear e
i, fR ot ag A aqy o, AfeT wgw

FEBRUARY 23, 1066 Address (Motion)

1932

g faar | gy wgw S gwm,
fomet S A A W §, WY
e g wilE o TET ¥ e Nt
fredt §, 99 Wy & X & ag we
gan § wfen fol agaoT an
e § o

4
wft Tdaw anew ¢ gty fire ot
w ffad )

e W ;26 fe W
¥ for N

ﬂo_ﬂtﬂ“ﬁftﬂ:ﬂ“ﬂ
N os ¥ AWy, |

I WERT ¢ OF AT oW
o § (16 fre & fad §, srowr enfw
14 famz W1

o W AANGT Wifgan : vt &%
&q 9T Wi &1 § et fagm,
74 org ¥ & wwwan § OF g A
1 7K wa W4T I A, T9K qEE
& g oY qg IV ST H 47 | SR
HIEA qEEA-RET §B AT 5 AE) @
afe gt arge g & faoi F amt
qT ], TEA WWOETLAL-WET WY
ST AT T G o Ao, aw oy
are wok  Faael agraar o AT ATER
for ¥ q=add | Fver s o
T &, % TR =6 9wl )
*1§ wae® Al g {6 wre w1 g g
aqr § ar quAr § )

agt wft & wiowt oF sz WA

e g, e TuT A ¥ T & e

FAFRT & Fr0 &1 fw) ¥ o7 T e, ow
A weqre foaem W gAT e fomr
* ¥ da2 gTer w4, I qgr 9T
=TT T |
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qw wewite e : ag e ko

e YW wege wifgw @ I o<g
& ag off samr ¥ o f taw dwawe o
mmﬁiﬁﬂ%zﬁa’mw w e
w1 §ag ! gw aCw @, Wi,
wff #1 gAY, aveex qEem &
g ¥ ATt w1 gwre 6 gEdt
uTH AR | ®IT A7 qweww § 7
e % ar fera g @, o fis wrer
¥ I AT qTHW §), IHT G9NT Ag
HRTHTE T Y | AZ ATHA EY T
@ T wRET areRwr wEw
% g 3w, 9 ¥3, wfmm ¥ I
qF A ¢ |
I

% orr s v o et &
fatta & wrax oA gemm o g B
fomsr 3R fors frear, q@ ot wfr
g5t & 1 fahr ozer Al @ a1 W@
g 1 frdg ® gwesr g wifg W
IaF FLZT N ST OF Y alwr §
fix ag agi 9T gaw A 5 qrr Aoy
ww fainft A% § forit QYer &1 2wy
g, Wig ag Igre-A7 ), ¥fww goerd
TR AMER ¥ 3w A wuTeT qwary
agfTaT 8, e qgre W dw g &
ot aeg & Aoerdr qEf W faw Wt
reseirwa & ¥ w1 wff =T gAY
g § afrr oEw W qgryew
rmfasET ¥ | o g7 @
#ow A w1 FEE QT A gy vy
g W & g v wmgn f el
1967 ¥ uTe QTN & o wvwa g fiw
9 ¥ w9 §3 [Are1 # W & qoerT
N wew FE A1 wTOX T (1)
soat ¥ 10t ¥ srofuw formr an
o wei ¥ o e o A & e
#f, ot Gt e ww QY ond 1wt
qT ot %1 5EE $T U afw w wer
g aarA WY qgri O | e gAY
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g1 T & ww & W o W o e
AT RS TR Ay WA W |
a1 & & agi ag gl e fean € & oy
¥ ot a1 e % ¥w H oflw, WX Wy
Ty afe o af aeft @ ot y&@ w1 el
TEAY wrarsl & fggma &

(o ot enfare owd (grem) ;S
ST WERY, AU IRT AL TW E X
fore & w10 w)figa # g AW} w7 oA
Titaem g | SEd & oo ooy
s oY W A gt 1 R STt
% o arT vyt § 1 Afew oF am
Wramm Hafiart § 1 agE) e
& fir o sifiar & e & enfiess fireg-
&R W1 arfasenr w1 demT e g
&Y, 4T W gARiT nhw ger g o
#fer g% w1 gmw gak mt F agi
Y fear § 7
16.00 hre.

[Sur1 P. K. Do in the Chair]

-ﬂimaﬁnﬁ | EEE wwaT e
sraismar ? & qmod g g
g ... (dwewin) w9 gw At
iﬂfm‘rlwf'lmﬂwrr,m ga<t
) |t g37 | w1y gawr ) ot wgd
& gai ot amer 1 & @ e T Wiga
g | e aidt oy v v@ § fw
wyr§ oy e 51t & foredt aufew Y
T WIok w1 §1 | wior o1 @
arfecarr ot frgeam & g€ 8, vwit
w1y feg® o 3 97 7% W awl anad
B 1 & ww¥ant i go mi wp
g fiey oy wet § fr o ow A i
HATC ¥ WreuE gR €1 & % A
w=® ¥ ow e v ot e W@ A,
w1 oft i o1t 7 Y, w9 aww ot 0
aw ¥ 1wy gl § e qte qe ¥ ars
w1 wwer Tl o1 v e W
£t 1 Rt & oot o iy W v
T | 9 wwy gE o e dhen
Darl gt e § )
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[wre v shfin]
&w avwd oy § fe 39 awg oY ferfe
wredt fe g w2 &< qFTemT w3 W
W ya HATT %7 wreww ot guT ATy
@WTT | W9 ATH FT ¥ e Hifgar ¥ wwA
1 wrfgd 1 wrwr ek e et A o
ot aFar g fe gawr g wig

xre Afgar & L ¥ goAN O® W
Rt & 1 oF war IR T ®
g & fm o= wemar 9@t
IFA g w1 ur fF

off wy ol (Hi7)  fEdt & g
Gt qfY femr 1w Y wET OdY
st w7 § 1 wRat ¥ farams fegrar
w4 et & gg i aff femr &
orT F& AN T FAT A T TR G 1
wT Ay ww e & amregane W
79T B AAEH X & ) T Y =Y
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Shrl Ansar Harvani (Bisauli): Mr.
Spaeker, the President had paid
golwing tributes to the memory of
Shri Lal Bahadur Bhastri and 1, as
one of his humble colleagues join in
paying my own humble tributes to
that great Prime Minister. He wasi &
commener like me and took pride in
being once a Congress voluntesr
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carrying the national flag from vil-
lage to village. 1 take this oppor-
tunity of welcoming the new Prime
Prime Minister, Mrs. Indira Gandhi.
She is the daughter of the Dawn and
we have great hopes in her. I hope
and trust that history will say that
Napaleon III failed France but Nehru
III has not failed India.

My Party is pledged to socialism
and I hope and trust that the new
Prime Minister will realise that
socialism cannot be brought about in
this country unless a new instrument,
4 dynamic instrument, an Instrument
with . new dimension I3 created
What is the instrument we have
today In this country to usher in
socialiam? At the lower ladder we
have got the services trained for
magistracy, for keeping law and
order. We have got the services
trained for the collectorate, for the
collection of taxes. These are mer-
cenary services. If you talk to a
clerk or to onc of the secretaries of
the Government of India of any
variety, full-feldged, additional, joint,
or under they talk only about their
promotion; none of them will talk
about the development or socialism.
Therefore at the lower ladder this
instrument is not competent; this
instrument necds camplete
overhauling and complete change, I
am glad that the Government of India
has appointed g commission wunder g
very experienced administrator, Shri
Morarji Desai, to look into the matter.
We have great hope in that com-
mission and [ hope that the Commis-
sion will do some good work At the
lop what Is happening? A new
emerging class of rajas, maharajas,
nawabzadas and other zadas ijs being
created, who have not been brought up
in the trditions of Indian revolution.
I do not want to say that a new
caste should be created in this coun-
try of jailgoers as the people who
had been in the national struggle
But T still assert with the full autho-
rity gt my command that the sons and
daughters of the revolution, those who
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had been fired by the spirit of the
August 1942, can alone carry the flag
of soclalism on their shoulders and
can be responsible to carry on that
programme, India is pledged to
socialism, We passed g resolution in
1980 in Karachi; after that followed
a number of resolutions at Bhuba-
neshwar, at Nagpur, at Jaipur. 1
would have been satisfled if after 18
years we would have implemented
even the Karachi resolution These
resolutions are not being implement-
ed. Something should be deme about
it. 1 say that we have great hopes
in our new Prime Minister and ihat
she will see that at least the Karachi
resolution ls implemented if we can-
not implement the Bhubaneswar,
Nagpur and Jaipur resolutions,

Much has been said about food.
Unfortunately, our Frod Minister s
very much being eriticised. 1 am not
one of those who believe that in the
present situation and in the present
context, any Food Minister ean feed
this country without borrowing food
or without getting food from outside
this country. But, at the same time,
I feel and I say it with full authority
behind me, that this country is pre-
pared to starve, is prepared for
forced marches, is prepared to face
death, but not to compromise with
any country its sovereignty and in-
dependence for getting food.

The other day, he invited 30 am-
bassadors. That was his business;
but as a humble Member, I did not
approwe of it. 1t is for him to do
whatever he likes. In the last so
many years, we have talked of grow
more food, In the year 1952, the
programme of community develop-
ment was launched and it was ex-
pected that a new heaven and a new
eath would be created in this coun-
try. But that programme has K com-
pletely failed Instead of growing
more food, the campaign which was
launched by Shri Kanhayala) Munshi,
today we have the campaign of begg-
ing more food, and that js & very
unfortunate thing.
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Now, 1 shall say a few words about
our foreign policy, Unfortunately, our
External Affairg Ministry today is
suffering from inertia and paralysis.
I still remember with pride the day
when, on the ashes of Barcelona,
Pandit Jawaharlal Nehru stood and
saw the collapse of the Spanish Re.
public, which brought to the World,
World War I T stil] remember with
pride that just before the Indepen-
dence of this country, our great Prime
Minister, Jawaharlal Nehru, took the
initiative in the liberation of Indo-
negia. I still remember with  pride
that in Cairo and Vietnam we played
an important role. I am not one of
those who believe that India should
play the role of a big brother in
Asia, but today, T say that inertia
and paralysis have taken place in our
Ex'ernal Affairs Ministry in Vietnam,
President Nasser is taking active in-
terest; the President of Ghana has
gone to Hanoi. What are we doing,
except expressing some platitude, ex-
cept saying that our stand continues
to be what it used to be in the past?
That way, things cannot gp on, and
something should be done about it.

Our couniry has a great responsi-
bility in the Asiatic world. The other
day, the Tashkent pact was signed.
I whole-heartedly welcome this. The
effect of this pact could be this: as
my' hon. friend, Dr. Lohia has ex-
pressed his views, a day will come
when India and Pakistan which were
culturally, politically, geographically
and historically one, will come claser
if not become one, The Tashkent pact
should not make us blind to cer.ain
oaths, to certain views and to certain
decisions that we have taken in the
past. We had decided and we had
expressed here not once or twice but
a number of times, that our all-out
support will go to those people in
Pakhthoonistan. who are figh'ing for
their liberation under the dynamic
leadership of Khan Abdul Gaffar
Khan, ‘The Tashkemt agreement
thould not make us blind to the fact
that we have offered our suppert to
those valiant revolutionaries in Ben-
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gal who are fighting against the opp-
ression of s mililary regime. We
should not forget this thing. We
bave signed the Tashkent pact but by
that it does not mean that we forget
our right to support the liberation
movement in & country which is being
ruled by a military regime.

Sir, the other day, 1 heard the
speech of Bhri Manoharan, the leader
of the DMK, for whom 1 have great
respect. He resd a whole article in
which he attacked our Home Minis-
ter. I am ome of the admirers of our
Home Minister. He is doing good
work to root out corruption although
he has not succeeded. I hope and
trust that he gets the co-operation
from ali sections of the House, from
this side ag well as that side, to root
out corruption and to redeem his
pledge that within two years he will
bg sble to root out corruption,

Shri Manoharan pointed out that
the house of an astrologer, named
Haveli Ram was raided. T am reli-
ably informed that no house of
Havell Ram wa; raided. He also
pointed out that Haveli Ram happens
to have a son by name Chamanlal
whose house was also searched. 1 am
informed thet Havell Ram has no
son whose name i Chamsnlal |
hope and trust that leaders of pariies,
before making such allegations, will
make proper enquiries and then say
what they wish to say.

I am one of those who are keen to
see that corruption is rooted out, but
1 sccuse this Government; this Gov-
ernment has failed so far to root out
corruption, At the same time, I
have not come out whh allegations
that are not true and which are false.

Before 1 conclude, once again, [
thank the President for the Address
which he has given to both Houses
of Parliament. Once agmin, I appeal
to our Prime Minlster who iz new
to this Fouse as Prime Minister. I
appeal 1o her that she should realise
that the country hag great hopes in
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her; that the country looks to her
that the resolutions that the Congress
has passed from time to time are not
thrown into the waste-paper basket;
the country looks towards her to see
how a soclalist country and a socialist
society can be reconstrueted, Let her
take the first step in this direction
by nationalising the banks. Let us
take the first step by bringing the
foodgrain trade in the national sector.
Let her take at least these two actions
and then we will see that the entire
country and the entire party and the
entire people will be behind her in
the same way as the country was
behind her father.
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Let the land of the nation go to
the actual tilley of the soll or
mechanised farming is the answer to
the problem.
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® ® AT AL R § | AT O
T 99 &7 FqaeqT A¢ &@ § Aq A%
Wi T OF AT ) A e
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wrefer wpa WA s W
97 gAY 31 W &)

ot WYd . oqvr @1 @1, = foee
LU SO

Mr. Chairman: The Republican
Party has been given only T minutes.

ot Wi . uw s, & oW o
& %W wkwr qwer W ot 9w g
T ®T T T & g frar mar e ge
EE o oWt ommmo o e
oher www W ¥ ifag
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Shri Eappen (Muvailupuzha;. Mr.
Chairman, it is with a deep sense of
pride and in a spirit of elation that I
stand up to support this motion.

Qur achievements during the last
one year are so magnificent that they
will go down into the history of this
nation and will be a glorious chapier
in it The fight put up by our sol-
diers in the field, their valour and
the sacrifice that they made, the unity
and sacrifice showed by our people,
the leadership given by our Ilate
lamented Prime Minister and the way
Pakistan, the Foreign Minister of
which country boasted that he would
be taking his tea in the Red Fort, has
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been brougt to agree to the position
that force should not be used in the
settlement of disputes, all these are
matters for which any Indian can be
proud. Ly

When 1 was listening to the elo-
quent speech delivered by Shri Dan-
dekar, 1 thought Cicero or Demosthe-
nes had come to life, I felt proud that
we have got such brilliunt orators in
this House, But, Sir, oratory is a
poor substitute for truth and fairness.
sShri Dandekar was menticning about
uie mounting corruption in high level
Sir, I ask, is there so much of
corruption in this country? ‘There
may be persons in power who are
misusing it, 1 agree that such per-
sons should be brought to book and
punished. But thig sort of general
mud-slinging and generalisation is
wrong and dangerous because it will
be giving a bad picture of the country
to the world outside, Not only that,
Sir, if this kind of mud-alinging is
o go on, people with integrity and
character will never come into public
life. Therefore, I pray, I request all
concerned, to refrain from such mud-
slinging and generalisation, If there
are people who are misusing their
position, bring them to book; if you
have got specific evidence, bring the
matter before this House; 1 have no
objection.

The other day Shri Manoharan was
quoting a certain atory from some-
where, It was pointed out by Shri
Harvani, it has been proved now that
there is no such astrologer by that
name and he has no such son.

Shri Ram Sewak Yadav: He
that he has no son by that name,

said

Bhri Kappen: Unless ane is so sure
about these things, one should not
mention them. ‘In fact, when I heard
this story, even without knowing
there is no such son, 1 felt that this
story ghould not have been narrated
in this House. It smelt of the gutter.
It would have been a good topic of
conversation for couniry wenches, but
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(Shri Kappen.)
not for this House, Therefore, I pray
agan that we must stop thus sort of
mud-slinging on a general scale.

Shri Dandekar referred to the para-
graph of the President's Adaress
where he mentioned about the foreign
policy und said in g decisive way
“Shanti, Shanti, Shanti” meaning that
we stand for peace, we gtand for
peace, Christ, Asoka, Buddha,
Mahatma Gandhi, ail the sages and
greal men of the world have worked
and prayed for peace, We are pray-
g for peace and we are working
for peace in this country and in the
rest of the whole world, There is
nothing shameful in that. But when
the time came, when we had to meet
the enemies, we met them bravely,
won the war and brought them down.
Therefore, talking of peace is not
something wrong,

Thep Shri Dandeker was saying
that the Defence of India Ruleg are
being used for purposes for which
the ordinary law of the land could
be used. I do not say it is untrue—
because it is unparliamentary to say
so—but 1 say it is g gross exmggera-
tiun. There is a controversy going
on whether the emergericy should be
revoked onte for all and whether the
Defence. of India Rules should be
revoked. Since they have continued
from October 1862, prima facie it
would &ppear that we should revdke
it. But' I would request every mem-
ber of this House to go back to the
time when the emergency was pro-
cluimed. It was proclairnsd
in October 1982° when there
was a measure attack by the Chinese
on our {rontiers, That
was vacated in November 1982 But
then nobody said that the emergency
should be revoked. Then came the
Pakistani aggression. Nobody ever
thought that Pakistan would be at-
tacking us, Suppose we had no
emergency legislation, would we have
met the Pakistanl aggression with the
sam¢ preparedness as we have done
now? Certainly not. The emergency
powers and the Defence of India
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Rules helped us in a great way in
meeting the Pakistani aggression.

On the 16th of February the De-
fence  Minister made a statement in
this House about what is happening
in our borders, The Chinesg are
massirig their armies, bullding bunk-
ers ang improving their communica-
tions on our borders, They are even
intruding on our territory. Can
we say that the emergency has
ceased? Will it be right for us, as
reasonableg men, in the face of what
is happening on the borders, to with-
draw thiz emergency? I feel that it
will not be wise for us to do that.
The emergency must continue,

Shid° Vasudevan Nair (Ambala-
puzha): You are trying to defend an
indefensible case.

Shri Eappen: No, it is Shn
Vesudevan Nair's case that some
people who were kept under arrest
Ior thre last three years, 1 ceriainly
would agree with him.and say that
the Home Minister may be pleased to
consider each case on its individual
merit and if it is not against the
sécurity of the State, they may be
released. Therefore, 1 request the
Home Misister to see that each case
is reviewed properly and if it is not
against the security of the country,
these pérsons may be released But
that is no reason why the emergency
should be revoked,

Shri Warlor: When he is
this, js his heart in it?

saying

Bhri Kappea: Now, coming (o the
ecoribmic  fromt, ouwr achievements
after we initisted the Plans are
really magnificent. Our national in-
come was incressed from Rs. 8850
crore in 1951 to Rs| 15,000 crores in
1885, Similarly, our industrial pro-
duction h#as gone up very much.
Speciully in the matter of steel, sugar
and’ demvent, it has gone up by 300
pér cent. In various other matters
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also, there has been tremendous pro-
gress in this country, But with all
that, we are facing a crigis; our
economy is facing a crisis,

Shri Daji: Crisis of intelligence.
Shri Harl Vishnu Eamath: Of
character.

Shri Kappen: On three fronts we
are facing the crisis—one iz the
mounting prices, second is the capital
market and thirdly we are facing the
foreign exchange crisis, Prices of
things have gone up.

Shri Mohammed Eoyu (Kozhikode):
What else do you want?

Shrl Kappen: What I want I know;
what Shri Koya wants T do not know.

Shri Mohammed Koya: [ want to
know.

Shri Kappen: With regard (o the
prices of commodities, specially of
foodgrains, the prices have gone up.
Not only have the prices gone up,
there is a dearth and shortage of
every commodity, What we in Kerala
are getting is only half a litre of
kerosene oil for 3 week for a family.
Our children are not able to study
their lessons, They have no food.
Desperate as they are, if they go into
the streets, can they be blamed?
There is shortage of sugar; there Is
shortage of even ordinary dal in the
markets of Kerala,

Shri J. B. Kripalanl:
progressing.

Shrl Kappen: That is the present
situation in which we are. The Food
Minister has promised that within
five years we will be reaching self-
sufficiency in food.

Yet, we are

Shri Harl Vishnu Kamath: It was
said in 1951 flso by Jawaharlal Nehru.

Shri Kappen: T hope and bLelleve
that his promise will come true.

PHALGUNA 4,
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Shri Harl Vishou Kumath: Kerala
will be well fed,

Shri Eappen: But I will give him
a word of caution. He is trying to
bring in more ferlilisers and inputs,
but with the machinery that is there,
I can agsure him that he is not golng

Lo succeed. Where we have failed is

that we have not been able tg reach
the millions of agriculturists, farmers,
in this counfry during the last 18
years. We must change or overhaul
the machinery by which we have been
trying to reach the farmer. You may
bring in any amount of fertilisers
and other things but, I will tell you,
it is not going to reach the farmer
in time with the machinery that you
have. We started a number of N.E. 5.
Blocks in the country. What is the
result? What have we achieved? By
how much have we been able to in-
crease production? Therefore, T would
request the Agriculture Minister to
sce that there is an overhauling of
the machir.ory by which he is going
to achleve the objective that he want-
ed to achleve.

16.5¢ hra,

[Mr. DrpuTY-SPEAKER in the Chair]

Sir, T do not want to encroach
upon the time of others, With these
words, 1 support the Motion of
Thanks and I extend my thanks to
our President for the great Address
he has given us.
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W AL W
17.01 hrs. -
CALLING ATTENTION TO A
MATTERS OF URGENT PUBLIC
IMPORTANCE—contd.

(il) Crasr or AN IAF PLANE NEAR
GAUHATI

ot vy fewd (7) : & wfaea-
o 1% g & f faag &7 Wi
g Wt &1 et A g Wi
v g fr oo o7 a1t § o awe
g:

“wEw ¥ TR § g W 1Y
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The Minister of Defence (Shri Y. B.
Chavan): [ regret to inform the
House that at approximately 1530
hours on 22nd February, 1966 a
‘Toofani aircraft engaged in a training
exercise crathed near Gauhatl airfield.
The alreraft struck an aerial and
crashed killing the pilot, Fiying OM-
cer J. 8. Sidhu, The aircraft hit
some huts and appeared to have
caught fire on impact,

According to information available,
several huts on the periphery of the
airfleld caught fire and a building be-
longing to the Assam Flylng Club was
badly damaged, The number of
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civilian casualties so far amount to
eighteen. The details are as follows:—

Killed—8 (7 adults and 1 child).
Injured—10,

All those injured were given imme-
diate medical aid by the Air Force

and removed to the Gauhati Civil
Hospital,
A Court of Inguiry with a senior

officer of the Air Force as the Presid-
ing Officer has already been convened
to investigate the accident.
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Shri ¥. B. Chavan: As far as the
question of accidents in the Air Force
are concerned, as the House is aware,
we had appointed a very high-power-
ed committee to go into the causes
of these accidents, and a very careful
and studied report was produced by
that committee. 1 had given some
summary of that report to this House
also.  All these matters have been
gone into there. If necessary, the
hon. Member can go into it; if he
wants, I can certainly supply that
summary to him.

As far as this particular incident 1s
concerned, it is very difficult for me
to say exactly what the cause of the
accident was, because a court of



